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Title: Further discussion on the drought situation in various parts of the country raised by Shri Jyotiraditya M. Scindia on the 7th December, 2015
(Discussion not concluded).

HON. DEPUTY-SPEAKER: Now, we will take up discussion under Rule 193 on drought.
...(Interruptions)
SHRI TARIQ ANWAR (KATIHAR): Sir, I want to raise a point...(Interruptions)
HON. DEPUTY-SPEAKER: If it is regarding discussion under Rule 193, you may say.
SHRI TARIQ ANWAR: Sir, I am demanding division on the Bill...( Interruptions)
HON. DEPUTY-SPEAKER: No. That is already over.
SHRI TARIQ ANWAR: Why not?...(Interruptions)
HON. DEPUTY-SPEAKER: That item is already over.
...(Interruptions)
HON. DEPUTY-SPEAKER: Now, Shri Sanjay Jadhav.

...(Interruptions)

SHRI RAJIV PRATAP RUDY: Hon. Deputy Speaker Sir, we have great concern for all the Members. We have been requesting the hon. Members to go
back to their seat because this discussion was initiated by Shri Jyotiraditya Scindia and in all earnest, he spoke about drought. But we are learning
that among the hon. Members who are in the well of the House, one of the Members is actually not feeling well. The BJP — the NDA Government has
a lot of concern for hon. Members. If he is actually not well and if the Chair feels that the hon. Member who is standing in the well of the House is
not keeping well, then please adjourn the House for fifteen minutes. Get him examined by the doctor and then, we can convene the House after
fifteen minutes because we are very considerate....( Inferruptions)

HON. DEPUTY SPEAKER: The House stands adjourned to meet again at 4 p.m.

15.29 hours

The Lok Sabha then adjourned till Sixteen of the Clock.

16.00 hours
The Lok Sabha re-assembled at Sixteen of the Clock.
(Hon. Deputy-Speaker in the Chair)

DISCUSSION UNDER RULE 193

Drought situation in various parts of the Country....Contd.
HON. DEPUTY SPEAKER: Discussion under Rule 193 is continuing now.
Shri Sanjay Haribhau Jadhav to speak.
...(Interruptions)
16.01 hours
(At this stage, Shri Rajeev Satav and some other hon. Members came
and stood on the floor near the Table.)

*SHRI SANJAY HARIBHAU JADHAV (PARBHANI): Hon'ble Deputy Speaker Sir, thank you, while talking about the suicide committed by
farmers of Maharashtra, what kind of problems they have to face?, how they are suffering, we know it very well. They are constantly facing drought



conditions. They have to purchase costly seeds, pesticides and fertilizers. Their earnings are meager. If we compare the farming expenditure and
earnings, we would know how worthless it is. Moreover farmer has no fodder to feed his cattles and no water to drink. The ground water level had
gone down and it has become very difficult to get water from the ground even after boring upto 200-400 feet down. We have to find the reasons
behind it. This current drought is harsher than the one in 1972. In 1972 drought was confined only to shortage of foodgrains but, the present one has
brought the scarcity of fodder and water too. To take stock of the situation, State and Central Government send their representatives but even after
that the farmers did not get any assistance and this is the tragedy. I feel proud to inform you that our Shivsena Chief Uddhav ji Thakre has helped
these distressed farmers of drought affected areas financially and in this way he tried to help them to survive. It shows that Shivsena Party has
social consciousness. The Central and State Government ordered to allot loans to farmers but the farmers do not get loans. The loans had to be
reassessed and that is also not done. The reimbursement against the crop insurance was to be given but that is also not done. If some amount was
to be released but that was also adjusted in loan amount. These farmers are living in distress and nobody is taking care of them.

There is no balance between the expenses and income from the crop like cotton, soyabean, grapes and sugarcane. It has to be maintained. The
grape farmers were badly affected by hailstorm. Hence I would like to request Hon'ble Agriculture Minister to provide nets to protect grape farms by
giving subsidy. But possibly he is not ready to take stand in this regard. We are also ready to help the farmers with open heart and always try to
minimize the relief and rehabilitation package. That should be done.

The Government has fixed 60:40 ratio under MNREGA scheme for the skilled and unskilled labourers. The Government has undertaken the irrigation
works in view of this drought conditions but there is basic difference between irrigation work and other works. If needs steel, cement, metal, sand
etc. in large scale and hence Government has to change the criterion for these kind of works. If the Government change the ratio as 51:49 then
these works would be definitely improved. It would also help the farmers to become self reliant, If we really want to enhance the ground water level,
we should undertake more and more water conservation programmes on priority basis. This will give some relief to the drought affected farmers.
The State Government in co-operation with Central Government has started a new scheme to provide food grains like 3 kg wheat at the rate of Rs. 2
and 2 kg rice at the rate of Rs. 3. But it is really very unfortunate that the farmers are not getting the benefits of this scheme. By stopping the
intervention of middlemen, we should focus on providing the food grains to the needy and distressed farmers and this is my second demand to you,
Sir.

When it comes to provide monetary benefits to the State and Central Government employees through the pay commissions we never bother it does
not happen in the case of farmers. We know the plight of the farmers very well. We always keep on saying that we are children of farmers but we
forget everything when it comes to help poor and needy farmers. Hence, it is my request to all the members present in this House to come forward
to help these farmers to survive. If we cannot do justice to these farmers, we would have no right to call ourselves the savior of the farmers.

Hence, I would like to request the Government to make some concrete measures. Government should also implement the report of Dr. Swaminathan
Commission. If we accept the rate list recommended by the Commission that would be very helpful for the survival of farmers. Moreover loans of the
farmers must be waived off. Earlier the loan waiver scheme was launched but only the rich farmers got benefitted out of it and the poor, needy and
meagre land holders were left out. If we really want to help the dry land farmers and common farmers, we should waive off the loans of these
farmers because there is no alternative. Day before yesterday, one High Court also made adverse comments on the stand taken by the Government
in this regard. Government is aggravating the sufferings of farmers and this is very unfortunate and tragic. Approximately 550 farmers have
committed suicide in Maharashtra. In Marathwada region, around 1000 farmers have committed suicide. Out of that, 283 farmers in Beed district,
175 in Nanded, 145 in Osmanabad and 77 in my Parbhani district have committed suicide. Hence, it is my firm opinion that the loans of farmers
should be waived off urgently and recommendations of Swaminathan Commission should be implemented on priority basis. Lastly, I would like to
reiterate that if we really want to be savior of the farmers, these steps must be taken immediately. It is needed badly to take some concrete
measures in this regard without delay.

In our country the businessmen, traders, Government servants are living happily but only our farmers are bound to face hardships. Only farmers
commit suicide because they are dependent on nature.

This House is regarded as House of Justice and if we fail to do justice to our farmers, they would not forgive us. Central Government, State
Government and even Chief Minister has ordered to provide loans to needy farmers but the bank officers are not giving loans. In this way, these
farmers are helpless. They even did not get the reimbursement for crop insurance because banks deducted it against the loans taken by them. There
is lack of co-ordination among the State Government, Central Government, bank officers and the Government employees. These erring officials
should be punished. They are deliberately harassing the poor farmers. Only declaring the schemes is not sufficient. Implementation should also be
ensured. If we are not ready to help the poor and distressed farmers, we have not right to call ourselves the true representatives of the farmers and
the poor people of the country.

I would like to thank you for giving me an opportunity to speak. Jai Hind, Jai Maharashtra, Jai Bharat.

+*SHRI K. ASHOK KUMAR (KRISHNAGIRI): I thank Hon. Deputy Speaker for allowing me to speak in my mother tongue Tamil. I thank my
beloved leader Hon. Chief Minister of Tamil Dr. Puratchithalaivi Amma whom I worship everyday. In a vast country like India with different climatic

conditions, in some parts there is a severe drought due to monsoon failure and in some parts there are incessant rains resulting in flood in floods and
devastation. At times, the natural disasters ranging from flood to droughts affect several parts of our country. Although there are several factors
attributed to this to this, the main reason being the perennial rivers and riverine systems of our country are not nationalised and interlinked. On one
side States like Madhya Pradesh, Gujarat, Maharashtra, Rajasthan are affected by drought and on the other side Tamil Nadu, Andhra Pradesh,
Telangana, Odisha, West Bengal are affected by heavy rains. Due to the cyclonic storm and low pressure trough, the agricultural land is fully
devastated resulting in crop loss and agony of the farmers. Rivers which fulfil the water needs are the main natural resources of our country. During
monsoon season, these rivers are flooded with water damaging crops and agricultural land. In summer due to monsoon failure, these rain-fed rivers



become dry and cause extreme drought like situation very badly affecting agriculture. Many rivers flow across the length and breadth of the country.
Agriculture is affected by either excess rains or a drought like situation. Debt-ridden farmers are forced to take the extreme step of committing
suicide.

Hon. Chief Minister of Tamil Nadu Puratchithalaivi Amma has stressed the need for nationalization of rivers and to expedite the project of interlinking
of rivers, especially the rivers of South India. Hon. Chief Minister of Tamil Nadu has urged upon the Union Government that through the linking of
rivers, both floods and drought may well be tackled and managed.

Rivers like Cauvery, Palar, Periyar are the main water resources of Tamil Nadu. The Centre world is aware of the legal struggles undertaken by Hon.
Chief Minister of Tamil Nadu Dr. Puratchithalaivi Amma to get water for irrigation in Tamil Nadu from the neighbouring States and in restoring the
rights of the State over water.

People of Tamil Nadu fondly call Puratchithalaivi Amma as Kaveri Thaai as Amma has restored the rights of Tamil Nadu over Cauvery river water
sharing. The entire world calls Puratchithalaivi Amma as Modern Pennycuick for the victory achieved in increasing the height of water level stored in
Mulllai Periyar dam up to 142 feet after a legal battle the Hon. Supreme Court.

In order to get the requisite Cauvery Water from Karnataka that is due to Tamil Nadu as per the Orders of Hon. Supreme Court, Hon. Puratchithalaivi
Amma has been stressing upon the Union Government for immediately setting up the Cauvery Management Board. I urge that the Union Government
should immediately do the necessary in this regard. While increasing the height of water storage in Mullai Periyar Dam upto 142 feet, the dam's
safety should be ensured through deployment of Central Industrial Security Force. Rivers are the national and natural resources and for judicial
sharing of water between the States to meet the demand of irrigation, all the rivers are to be nationalized.

All the national rivers should be interlinked. Particularly only when the rivers of South India are linked, there could be river water sharing without any
dispute.

If the rivers are nationalized, their management will remain with the Union Government. So that the water dispute between the States will come to
an end. Water deficit States may also have an opportunity to get water from the States which have water in excess. There should be national
waterways for this purpose.

Similar to power distribution to different States as per their demand through grids, Union Government should make urgent efforts to distribute
through national water channels.

Sixty percent of people of our country are dependent on agriculture and agriculture related industry. The thing that always bothers the minds of our
farmers is to whether they would get water for irrigation or not?

I once again urge that in order to mitigate the sorrows and suffering of the farmers of our country, the Union Government should frame a national
river water policy, besides nationalization of all the rivers. National water channels should be formed and judicial sharing of river water between the
States should be ensured.

Although the Union Government has several crop insurance schemes for the welfare of farmers affected by drought and floods, it is very saddening
to note that the farmers are not completely benefitted through these schemes. Union Government should ensure that all the farmers including small
and marginal farmers are benefitted. Assessment of damages to crops due to floods and drought should be followed by immediate relief. Union
Government should take necessary steps to ensure that the benefits of government crop insurance schemes reach the farmers.

In order to alleviate the sufferings of drought affected farmers, after meticulous assessment of crop loss and damages, they should be provided
immediate compensation. Once the compensation is fixed, the Union Government should not make unnecessary delays. Union Government should
not add fuel to the fire. After crop losses, small and marginal farmers may not be in a position to sow again and continue their agricultural activities.
Farmers face hardships in buying seeds, fertilizers, insecticides, agricultural equipment with least financial resources. So after the compensation
package is announced the Union Government should not make delay for months together which may put small and marginal farmers in extreme
distress. Farmers are even forced to a situation where they are unable to repay their bank loans. I urge the compensation for crop losses should not
be delayed at any cost and should be released immediately. Moreover, the agricultural loans along with interest should be waived off to bring the life
of drought affected farmers back to normalcy.

I once again urge upon the Union Government to light the lamp in the lives of farmers affected by floods and drought. Recent rains and floods in
Chennai and adjoining districts of Tamil Nadu have caused huge spread devastation to standing crops. Hon. Chief Minister of Tamil Nadu Dr.
Puratchithalaivi Amma has been providing compensation to the flood affected farmers after assessment of damage to their crops. I urge the Union
Government should be immediately release funds from the Union as compensation package to the flood affected farmers of Tamil Nadu. I also urge
that the rivers of the country should be brought under the control and domain of the Union. Besides, work relating to interlinking of rivers should be
expedited which can pay way for efficient water sharing between the States of the Country. Thank you.

HON. DEPUTY-SPEAKER: Those who want to lay their written speeches on the Table of the House are permitted to do so. The written speeches can
be laid on the Table of the House.

*SHRI N. KRISTAPPA (HINDUPUR): Thank you, Deputy Speaker Sir for giving me this opportunity to speak on drought situation in the country.
Sir, farmers of Anantpur district are fully dependant on ground nut cultivation and drought is a regular occurrence in this district. Drought follows us
like a shadow and watches our agony. Sir, today farmers are clueless and they do not know that what will happen after sowing. Farmers wonder,

when will there be rains? When can they level their fields? When can they sow seeds? Even if they sow seeds, they are not sure whether they will



get rains. Such is the gravity of the situation. In the last 15 years, drought was declared in Anantpur district for 12 years, and this is the only such
district to be declared so.

In such a scenario, we should be concerned about how farmers would survive and continue with agriculture? How farmers can repay their loans? It is
the responsibility of the Government to protect the interests of farming community of the district. If Governments do not come forward, farmers will
not be in a position to carry out farming activities. Even if they sow one year, they are apprehensive next year. In Anantpur district, ground nut is
cultivated in 20 lakh acres, but this year it got reduced to 4 lakh acres only. The main reason for this situation is, farmers are not sure whether there
will be rains? Whether they will get back money spent on seeds? Whether they will be pushed to debt trap? In such a scenario, where farmers are
clueless about their future, we should be concerned about their revival. Sir, we buy seeds, we buy fertilizers and prepare our field for sowing. After
all these preparations, when we don't get rains, we are compelled to sell seeds and fertilizers. Even if we go ahead with sowing, due to shortage of
rainfall, we see partial sprouting of our seeds. This is what farmers in my district go through every year due to severe drought. It is the responsibility
of the Government to rescue farmers from distress. Due to fear of loss, farmers are cultivating only 10 lakh acres instead of 20 lakh acres of land.

Sir, the Government of the day is responsible if farmers are living in a sense of fear and would not like to continue with farming. Such a situation is a
bad omen for country. The Government should come forward and assure farmers of its support against any loss farmers may incur. There is a need
to instill a sense of confidence amongst farmers, only then, they will be encouraged to continue with agriculture. But, I feel that Government is not
making such efforts in this direction and I request the Government to initiate such measures.

Sir, this year when we went ahead with farming and when we were expecting whatever little returns, 20 days spell of rain, ruined our crops. Rain
waters could not be accumulated in ponds nor could sink into the soil. I request the Government to save Anantpur and Rayalseema districts from
these losses and adversities.

Sir, our leader Shri N. Chandra Babu Naidu is taking up, long pending projects of inter-linking of rivers. It was said that inter-linking of rivers can be
the only solution to provide water for Rayalseema region. Our leader is making efforts in this direction to ensure availability of water in all parts of
Rayalseema. In this regard, I request the Central Government to support and supplement efforts of Shri N. Chandra Babu Naidu, so that inter-linking
of rivers could be expedited. If inter-linking of rivers could be realized, farmers of Anantpur would perform pooja to photographs of State and Central
Governments in their homes.

Sir, in this context, I would like to refer to climate insurance plan that was brought by UPA Government by farmers. The policy did not do any good to
our farmers, therefore, I request the Government to scrap that insurance plan and essential changes may be made to bring an insurance plan which
can compensate all losses that are incurred by a farmer. Till the time such a policy comes into force, farmers cannot survive in my district.
Compensation paid to the farmers is less than the premium they pay for insurance. Therefore, changes may be made to the insurance plan to cover
all the agricultural losses. Similarly, post-harvest losses are not being compensated citing rules. Therefore, I request the Government to take
measures to cover pre-harvest as well as post-harvest losses. Any loss at any stage of farming should be covered and Government cannot ignore
such losses. Earlier, we used to harvest ground nut crop in four months but now due to fear we are not sure of assured production. In such a
scenario, Government should come forward to instill sense of courage in farmers, The Government should assure farmers that all the crop loss will
adequately compensated. I request the Government to take such initiatives. With this request, I conclude. Thank you.
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*SHRI NISHIKANT DUBEY (GODDA): Drought cannot be confined to a single all —encompassing definition. It depends on differences in regions,
needs and disciplinary perspectives. When rainfall in Libya, for instance, is less than 180 mm it can be described as a drought situation. However in
Bali, a mere six days without rain can become a drought. The major drought years in India were 1877, 1899, 1918,1972,1987 and 2002. Large parts
of the country perennially reel under recurring drought. Over 68% of India is vulnerable to drought. The chronically drought-prone areas around 33%-
receive less than 750 mm of rainfall, while 35% classified as 'drought prone' receive rainfall of 750-1,125mm. The drought —prone areas of the
country are confined to peninsular and western India-primarily arid, semiarid and sub-humid regions.

An analysis of 100 years of rainfall data reveals that the frequency of 'below-normal rainfall' in arid, semi-arid and sub-humid regions is 54-57%,



while severe and rare droughts occurred once every eight to nine years in arid and semi-arid Zones. In these zones, rare droughts of severe intensity
occurred once in 32 years, with almost every third year being a drought year. The earliest reference to drought and famine in India can be found in
the Rig Veda, the Mahabharata the Jataka tales of Buddhists and Chanakya's Arthashastra.

Marwar (Jodhpur state ) faced drought and famine form 1309 to 1313 AD during the reign of Rao Rajpal. Later, in 1570 AD, Emperor Akbar dug the
Kukar Talao in Nagaur. Most parts of the country were ravaged by famine in 1783, remembered as chalisa. The famine of 1812-13 is referred to as
panchkal. The 1848 famine led to mass migration from Ajmer in Rajasthan. The state was struck again in 1868-69, 1877-78, 1891-92 and 1899-1900.

Most major droughts in India have been followed by recession. Annual Gross Domestic product (GDP) growth was negative in 1957-58, 1965-66,
1972-73 and 1979-80. The 1990s, however, reveal a different picture, unlike in the '50s when a decline in agriculture had a significant bearing on
both industrial and overall GDP.

The vagaries of nature do not affect the Indian economy as much as they once did. Drought-related shocks and their adverse effect on the economy
were limited to a mere 1% of GDP in 2002-03 and today also. This can be explained by the fact that the share of agriculture in national income has
gradually declined over the decades-from 57% in 1961 and 35% in 1987-88, to 22% in 2002. Even within the manufacturing sector, the share of
agro-based industries has come down from 44% in 1961 to 11.4%in 2002.

Over the decades since independence, drought management in India amounted to 'crisis management,’ a reactive approach to tackling disasters
when they are already upon the nation. Ad-hoc man oeuvres were the order of the day with little reliance on a sturdy early warning mechanism that
would help the country prepare for a drought.

This was true even in a country like the united States of America, which did not have a comprehensive, coordinated drought management regime in
place till recently. It was only in the late-1990s that the USA started setting its house in order with the passing of the National Drought policy Act in
1998 that led to the creation of the National Drought Policy Commission. The commission subsequently conducted a national study/ survey and made
Recommendations for a policy with 'preparedness' as its cornerstone. The guiding principle is - preparedness over insurance, insurance over relief
and incentives over regulation.

Drought is a recurrent phenomenon in my state Jharkhand. It affects the livelihoods of the majority of its people, particularly tribals and Dalits living
in rural areas. Eighteen of the 24 districts of the state, covering 43% of the total land area, are covered under the Drought Prone Areas Programme
( DPAP). Hunger and starvation deaths are reported almost every year.

Jharkhand is one of the richest states in the country in terms of natural resources. However, the rate of growth in agriculture has been one of the
slowest in the country both in terms of production and productivity. Almost 90% of the cultivated area is mono cropped. Only 9% of the total
cropped area is irrigated. Hence the rural population is very vulnerable to rainfall fluctuations.

The worst-affected are primitive tribal groups which historically are late entrants to settled cultivation and own land on hilly slopes with very low
fertility. Tribals constitute around 26% of the total population of the state, and 93% of them live in rural areas.

Another group that is severely affected is the scheduled castes, primarily agricultural workers with very little land. Landless, marginal and small
farmers reduce their consumption of cereals, pulses and other items. The consumption of irregular foods like khuddi (broken rice), wild roots, gethi,
chakora sag, and other forest produce increases (in some areas people eat these even in normal times). People add more water to dilute the
foodgrain. Jharkhand is one of the most food-insecure and malnourished states in the country. The situation becomes much worst when there is a
drought.

A decrease in employment opportunity leads to a reduction in wages. People resort to the distress sale of assets, cattle and fuelwood and increase
the frequency of trips to the forests for sustenance. The rate of interest on borrowings rises. Drought also increases health risks from malnutrition
and unsafe drinking water. Medium and large farmers are unable to transplant paddy. The risk of cattle-grazing increases due to reduced social
fencing. The crop becomes vulnerable to pests and termites and attack by wild animals that come close to habitation in search of water and food.
Theft of standing crops increases. Decrease in the purchase of durable goods and clothes and postponement of sacial functions is reported. Drought
management : Household, strategies as drought is a frequent phenomenon in Jharkhand, households, the state and civil organizations have evolved
various strategies for coping before and after drought.

At the household level, the strategies adopted before drought include: Crop diversification/crop variety diversification, livelihood diversification,
staggering of seedling periods, early migration, keeping migration, keeping land fallow, limited re-sowing.

Strategies adopted after drought sets include: increased re-sowing if the rains come, shift to pulses on upland and medium-level land, early sowing
of rabi-crop, providing irrigation to paddy seedlings. Transplantation of over-mature paddy seedlings to get straw for feeding animals, migration,
asset depletion, borrowings, reduction in consumption.

In fragile zones and among the poorest households, reduction in consumption is the ultimate coping mechanism. When Jharkhand was part of Bihar,
drought was not considered as major an issue as current floods in northern Bihar After Jharkhand became a separate state, however, the
Government's response to drought remains poor. The following issues need to be highlighted: Poor recognition of drought has two aspects -spatial
(identifying areas with deficient rainfall) and temporal (identifying the time drought sets in). Recognition of drought according to these parameters
has been unsatisfactory in Jharkhand.

At the start of the monsoon, weekly reports on crops coverage and rainfall should be prepared. However, due to lack of staff and infrastructure at
the block level, the reporting is poor Drought-prevention measures like promotion of watershed management and minor irrigation projects,
restoration of lift irrigation schemes, wells and tanks and bench terracing have been promoted. The State Government has reorganized the Relief
and Rehabilitation Department and a Disaster Management Wing. Drought-hit as the block staff could not work due to the pressure of Naxalites.
This apart, the quality and need for reporting crop average has declined as land has become an insignificant source of revenue. Another problem is



that rainfall variation within a block are not recognized. For example, people in Patamada village near the Dalma mountain claim they get less rainfall
than the rest of the block. As the rainfall gauge is normally located at the block office such variation is undetected. While it may not be possible to
have rain gauges in all villages, rainfall variations can be reported through local enquiries. In August 2004, the whole of Jharkhand was declared
drought-affected. Later there was good rainfall in some areas and crop coverage improved, whereas there was no improvement in the rest of the
state. The official declaration of drought has not taken into account differences in severity. In any case, the severity of drought is fully known only
after the winter paddy is harvested. But by then the political pressure to declare an area drought is reduced.

The declaration of drought has been ad hoc. At times drought is declared at the level of the blocks. Last year drought was declared at the panchayat
level. Significantly, the State Directorate of Agriculture (DoA) does not have block-wise, let alone Panchayat-wise, data of crop coverage.

Delayed and inadequate action once drought is declared, emergency funds have to be requisitioned. However, in 2001, while drought was declared in
the first week of August, the first installment of funds for the construction of wells in each panchayat was released only in October 2002. The
purpose of providing immediate relief was defeated. Ten quintals of grain were allotted to each panchayat so that people do not die of starvation.
However some block officials said that they did not have godowns to store the grain. Besides, they had directions only to store the grain, not
distribute it!

There is also a time-lag between the planning and implementation of the DoA's relief package. Seeds distributed under the package reach block late;
in some cases the seeds are not received at all. The allocation of funds for drought relief is inadequate and improper. For example, in 2004 the area-
wise allocation of funds was based on population rather than severity of drought.

While it may not be possible to have rain gauges in all villages, rainfall variations can be reported through local enquiries.

Consultation with some top officials and some large NGOs, District and block officers and farmers are hardly consulted. Farmers meetings are held
only after the plan is finalized. Recently some mechanisms have been put in place to talk to farmers about their immediate needs but these are at a
rudimentary state.

*SHRI MULLAPPALY RAMCHANDRAN (VADAKARA): India is a country prone to natural calamities. The city of Chennai is reeling under
unprecedented devastating flood which was not experienced in hundred years.

People are put to untold difficulties and many precious lives have preished in the fury of nature.

This august House had elaborately discussed the flood havoc in Tamil Nadu and the entire country expressed solidarity with the people of Chennai
and neighbouring places.

While some parts of the country is suffering from flood havoc many of the States like Karnataka, Rajasthan, Odisha, Chattisgarh, Madhya Pradesh
and Maharashtra are undergoing trials and tribulations due to severe drought.

This is the second consecutive year that we are facing drought and such a situation existed in the year 1965-66 when there was huge scarcity of
foodgrains.

The prophets of doom predicted that India would not be able to come out of the situation in the future and there would be perpetual food scarcity in
India.

But the under dynamic leadership of late Prime Minister Smt. Indira Gandhi we could overcome the situation and the Green Revolution which started
in the last part of 60s is a testimony to the resolute stand taken by the Government at that critical period.

The food Security Act was passed by this august House as a result of the self sufficiency we could achieve following the Green Revolution. It was a
revolutionary step in the right direction and the country owes much to Smt. Indira Gandhi, Dr. M.S. Swaminathan the then Food and Agriculture
Minister and Shri C. Subrahmaniam.

The country is now facing a situation which poses a grave challenge to the food security of our country.

During the last more than one year the prices of essential commodities are spiraling and the staple food of ordinary Indians i.e. pulses is not within
the reach of Aam Aadmi. 1t is from pulses the poor people of our country get nutrition and protein.

According to Government of India report nearly half of the country's 676 districts are in the grip of drought due to the deficient monsoon.

The farmers have already lost their Khariff crops (summer) due to shortage of rain. Now the Rabi crop is also going to be affected adversely.
Thousands of farmers have committed suicide due to crop failure and inability to repay the loans taken from banks and other agencies.

Never in the history of Independent India has such a large number of farmers suicide taken place in such a short span of one year and six months.

The entire nation is seized of the gravity of the drought and it is my earnest appeal to the Government to convene the meeting of the State
Governments to chalk out an action plan to tide over the emergent situation.

Complacency and apathy, allegation and counter allegation will not take place us anywhere.

India was the second largest exporter of rice and we continued to be so even in a drought year. That was the resilience of our agricultural sector
after green revolution. We are mainly obliged to our hardworking and resolute farmers for this spectacular achievement.

Shortage of monsoon doesn't hit the agricultural production alone. It will hit industry also. Textile, Jute, edible cils, sugar etc. are dependent on farm
output for raw materials. Thousands of cattle also perished during drought and flood. Their condition is pathetic.



Our country is mostly depending upon rain fed cultivation. Vagaries of monsoon always play havoc with our destiny and we cannot afford to waste
our time by indulging in blame game. What we require is prospective planning in agricultural sector. What we want is a holistic approach covering all
the states and regions of the country.

As we have taken the initiative to involve our scientists and experts in making our Green revolution a success we should also take the same
resolution and initiative to involve our scientists, technocrats and planners in this exercise.

Weather always play hide and seek. India has witnessed vagaries of monsoons many times. Global warming and climate change is a matter of grave
concern and we cannot afford to ignore this reality.

Every drop of water is precious and water conservation should be given top priority. Rain water harvesting is to be promoted in a bigger way.
Instead of constructing big dams by destroying the ecology and environment of this country what we should practice is drip irrigation and check
dams.

My state of Kerala has more than 40 rivers and without any break we get torrential rains during the south west monsoons. It is a tragedy that once
the monsoon passes there is acute shortage of water in this state. All the river waters are flowing into the Arabian Sea. This is not something
peculiar to Kerala alone. This is a case with many of our great rivers.

Water conservation is not an agenda on the items of many of the State Governments. Of late this Government is thinking of interlinking the rivers of
our country. Scientists and experts say that such a step will not be in the right direction as it will be disastrous to change the natural course of the
rivers as to do so will ultimately lead to their death. It also will destroy the precious ecology and environment of our country. What is required is not
a cavalier but a most scientific approach to the problem.

To avoid want and poverty and consequently suicides in the drought affected areas Governments should provide for alternate employment
opportunity in such states. Also allocation of more funds MGNREGA would go a long way in helping them tide over such situations.

Before I conclude I earnestly appeal to the Government to enable the farmers to get interest free loans for revival of agriculture process. The
farmers should be provided seeds, fertilizers and other inputs at very subsidized rates. Government should gear up all the Ministries related to Food,
Agriculture and National Disaster etc. as also alert the State Governments without any loss of time.

SHRI BHEEMRAO B. PATIL (ZAHEERABAD): Mr. Deputy Speaker, Si, thank you for giving me this opportunity to speak on the very important
subject of drought condition prevailing in the Telangana State.

As the House is aware, as many as 231 Mandals out of 438 Mandals in nine Districts are drought hit in Telangana State. The most common cause for
drought is failure of rains. Acute scarcity of water leads to human misery in multiple forms. There is no food or fodder. Drinking water is scarce.
Wells dry up. There is no water in the traditional tanks. Families move out of their homes to distant places in search of employment. Farmers are the
first to suffer when the rain fails. They lose crops and are left with no fodder for their cattle. Repeatedly droughts cut down the value of the
agricultural production. Insufficient market supply pushes up prices of grains making them beyond the reach of poor people.

Landless labourers, other persons from economically backward sections of the society and tribals who depend on the forest produce for their
livelihood also suffer a lot in time of droughts. There is a fear that crime rate will be increase as experience suggests that whenever there have been
droughts, the crime rate in the State has gone up, especially in the rural and internal areas.

The other social problem being witnessed on account of drought is increasing school drop-outs in Government schools in rural areas due to
families migrating to urban areas. Telangana State is consisting of 10 districts and spread in an area of 1,12,000 square kilometres with a population
of 350 lakhs. Telangana is an important State in nation's food production. For 35 million population, most of whom live in the rural areas, agriculture
is the mainstay of their livelihood. About 69 per cent of the work force is depending on the agriculture and allied sectors. Small and marginal farmers
constitute approximately 83 per cent of the total farmers in the State.

Due to non-receipt of sufficient rainfall and because of dry spells in the southwest monsoon, an extent of 12.23 lakh hectares of cropped area
has been damaged where the yields are reduced by more than 33 per cent of normal yields. Out of 12.23 lakh hectares, 11.06 lakh hectares belongs
to small and marginal farmers and the remaining belongs to the other farmers. Monetary loss of agricultural production area affected 12.23 lakh
hectares production loss is 12.48 lakh metric tonnes, value of production loss is 2123 crore, number of farmers affected is 21.91 lakhs. Input subsidy
required is Rs 83 crore.

A drought-like situation is prevailing in most parts of Mahboobnagar, Medak, Nizamabad, Karimnagar and Ranga Reddy districts and a few
parts of Nalgonda, Waranagal and Adilabad districts. In the just concluded kharif crop, the total sown area is 35 lakh hectares in Telangana which is
equivalent to 85 per cent of the normal area of 41 lakh hectares. While 26 lakh hectares is sown under rain-fed conditions, the remaining 9.10 lakh
hectares is under irrigated condition. Notwithstanding intermittent rains in five districts, the Government of Telangana has come to preliminary
assessment that the rain-fed crops cultivated in over 10 lakh hectares in the Telangana State, this kharif season would pile on losses on the farming
community, owing to the disastrous state caused by prolonged dry spells.

The problem would not be just about the loss suffered by the farming community in terms of amount spent on cultivation of the crops, but
drinking water, fodder and wage employment would be the bigger issue. The statistics of the rainfall would not reflect the ground reality as the
impact of the rain deficit will vary from area to area and crop to crop. By all means, production of foodgrains is likely to be affected badly since
cultivation of paddy, which comprises more than 50 per cent that is about 10.59 lakh hectare of total foodgrains of 20.65 lakh hectares cultivation in
kharif, is just about one-third that is 5.26 lakh hectares of normal extent till September first week and less than 50 per cent for the season. The
officials of Telangana estimated that more than 3.5 lakh paddy cultivated this season was under borewells. Further cultivation of pulses was also
down by about one lakh hectares.



Severe drought conditions for second consecutive year have led to crop failure, mounting debts, chronic unemployment and failure of
MGNREGA scheme. MGNREGA's performance in 2014-15 has been dismal, with less than 30 per cent of the wages paid on time and each household
provided work for only 40 days on an average forcing large scale exodus of farmers and others.

As per official estimates, Mahboobnagar tops the list with over 10 lakh rural population migrating to Hyderabad and Ranga Reddy districts in
search of livelihood, followed by Medak district at 8 lakh, Nizamabd distict at 7 lakh and Adilabad at 5 lakhs. It is difficult to earn even Rs 100 per day
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...(Interruptions) For agriculture including assistance to small and marginal farmers and other farmers for irrigated and dry land cultivation is Rs. 863
crore. ...(Interruptions) For rural water supply and sanitation, it is Rs. 102 crore; for urban water supply, Rs. 220 crore; for animal husbandry, it is
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*SHRIMATI APARUPA PODDAR (ARAMBAG): In India nearly one sixth with around 12% of the population is drought affected, as they receive less
annual rainfall. Irrigation Commission of India has identified almost 67 districts. Our country's drought areas can be divided from Ahmedabad to
Kanpur and Kanpur to Jullundur, where the rainfall is even less than 40 mm; secondly eastern regions western ghats where also the rainfall is less
than 750mm.

West Bengal, Madhya Pradesh, Bihar and Orissa register drought by Meteorological Sub-Division in every 5 years. This occurs when the actual rainfall
is normally less than the average. Bengal also consists of drought-hit districts like Purulia, Burdwan the rice-bowl of West Bengal, Malda, Hooghly,
Bankura, Birghum and West Midnapore etc. These districts receive less than 30% normal rainfall, causing severe damage to Kharif crops. The State
Government has to face additional financial burden by increasing Irrigation Subsidy. Crisis in drinking water and supply of vegetables prices rises.

Last week our Chief Minister sanctioned Rs. 50 crore for Purulia, drought affected district. There is a long pending demand of setting up of (CRIDA)
Central Research Institute for Dryland Agriculture, in West Bengal, but the Central Government has so far not considered the request, I urge upon
the Central Government and Agriculture Ministry to set up CRIDA in West Bengal and an announcement in 2016 Union Budget. CRIDA is so far only
in Hyderabad.

The Central Government has also not considered the long pending requests of our Honourable Chief Minister for additional allotment of funds, special



packages and distribution and resumption of social sector projects for people's welfare. The Central Government has also considerable reduced funds
and subsidies. Crop insurance should be looked up by the Central Government.

I urge the Central Government to give attention for water harvesting, allot funds for drought management plan, aid for paddy seeds, mustard, maize
etc. This will benefit the rainfall deficit districts.

Therefore, an integrated planning approach, addressing regional climatic conditions, soil, natural vegetation, hydrology and topographical
characteristics can help in agricultural and land use planning.

There should be some positive hope to the State, countrymen and farmers from this debate.

SHRIMATI BUTTA RENUKA (KURNQOL): At the outset, I express my sincere thanks to the Chair for allowing me to speak on the subject of drought,
which is a matter of significant concern for our nation's economy and a serious issue in my constituency. ...(Interruptions)

The constituency which I represent is a perennial drought-prone area affecting the people in all aspects of their lives leading to migration in search
of livelihood.

Drought is not only a problem to the farmers and agricultural labour but also for the people managing the Indian economy. ...(Inferruyptions) Drought
is a social and economic epidemic resulting in a lot of farmers and agricultural labourers committing suicide.

The frequency of drought in our country is very high because of indiscriminate exploitation of river water. Through India is blessed with perennial
rivers, we have not been able to direct the water by inter-connecting the rivers for agricultural purpose and letting the water into the sea.
... Interruptions)

The failure of monsoon is the major reason for the occurrence of drought as most of our agriculture is rainfed and directly dependent on monsoon.
The impact of drought is not only on the agricultural economy but also on other sectors like industry, commerce, exports, etc. and even on the stock
markets which are highly sensitive even to minor incidents taking place on day-to-day basis. ...(Interruptions)

It is a great concern that the groundwater levels across the country are receding year on year, forcing the farmers to dig borewells deeper and
deeper. This has a serious impact on the environment and natural resources. ...(Interruptions)

India has just suffered two successive drought years. The ongoing drought in India has been among the most severe in recent memory.
...(Interruptions) So far, as many as 302 districts all over India have reported severest drought, many more are in the process of declaring drought.

Telangana and Rayalaseema districts have suffered severe drought during the last two years. Two hundred and thirty-one out of 443 mandals in
Telangana have been declared drought-affected while in the case of Andhra Pradesh 196 mandals out of a total of 670 in the State in seven districts
have been declared as drought affected. ...(Interruptions)

Of the districts in Andhra Pradesh, the four Rayalaseema districts are the worst affected for the second consecutive year. In Chittoor, 39 out of 66
mandals have been affected; in Kadapa, it was 33 out of 51 mandals; in Anantapur, it was 39 out of 63 mandals; and in Kurnool, it was 40 out of 54
mandals....( Interruptions) Recently, Chittoor, Kadapa and Nellore districts have suffered huge losses due to unprecedented rains.

In our State, even before a farmer has recovered from the effects of one drought, he is submerged by another natural calamity. The State
Government has not been able to reach out to even one percent of the affected farmers. Whatever relief is provided is just a pittance. The farmers
have to mostly fend for themselves and are getting debt trapped.

There have been unprecedented farmers' suicides during the last one year due to which the country's image is poorly projected. It is unfortunate
that we are unable to provide confidence to our own farmers who stood by our country's food security. All the crop insurance schemes in vogue now
have not covered even 15 per cent of the extent of agricultural land under cultivation in the country. Out of 198 million hectares of gross area sown
in the country, only an extent of 25.69 million hectares is covered under various insurance schemes. There are complaints that these schemes are
not very effective and claim settlement process is very cumbersome.

I would request the Government of India to appoint a high powered Committee to study the effectiveness of various relief and rehabilitation
programmes in the country so as to put in place very effective machinery to reach out to the last person affected in these calamities.

There should be a permanent mechanism to address drought and cyclone related problems. Presently, only 40 per cent of small and marginal
farmers in the country have access to bank credit. The urgent need of the hour is to cover every acre of agricultural land under bank credit and crop
insurance. The commercial banks have to play a proactive role by immediately considering the loan write offs in areas where the farmers are not
responsible for the crop losses, and for whom the crop insurance is not available.

As it is, the farmers are under severe pressure with very low Minimum Support Price for their products and lack of timely procurement for their
produce. 1t is time that we all rise to the occasion and address this serious issue affecting the majority of our population.

Thank you.

*KUMARI SHOBHA KRANDLAJE (UDUPI CHIKMAGALUR): Karnataka and Maharashtra are worst affected by this year's sub-par monsoon. In North
interior Karnataka, the deficit is 34%. Technically, 12 of Karnataka's 30 districts received deficient rainfall till September and two received scanty



rainfall. Areas facing the most rainfall deficit include North interior Karnataka, Marathwada, Central Maharashtra, Telangana, Uttar Pradesh, Gujarat,
Punjab and Haryana.

More than half of India's crop area that lack assured irrigation depends on the June to September southwest monsoon. This year 2015 will be the
second consecutive year of sub-par monsoon; it ended with a deficit of 12% last year, with some regions like Telangana, Marawada and Uttar
Pradesh going through the second consecutive drought year.

Weather woes over the past year have aggravated farm distress by impacting production and income. Deficit rains in 2014 and unseasonal showers
just ahead of the winter harvest in 2015 led to a 4.7% dip in foodgrain production, while agriculture growth rate nosedived to a poor 0.2% in 2014-
15.

This year is unlikely to be any better with rain-fed crops like pulses, coarse grains, oilseeds alongside sugarcane and cotton likely to see a dent in
production. An added worry is that reduced water levels in reservoirs and little moisture in the soil will spell trouble for the upcoming winter crop, for
which sowing begins in October, 2015.

Of the last 12 years, Karnataka farmers have seen drought for almost eight years. But the current spell of drought is the worst since four decades
and their condition is pathetic.

Last year, due to scanty rainfall sowing was possible in only 35 lakh hectares of the total target of 54 lakh hectares. In that 35 lakh hectares, seeds
in about 16 lakh hectares were destroyed due to lack of rain for continuously four to six weeks. In about 19 lakh hectares, sowing was not possible.
This year the spell of drought has continued in a much harsher way.

About 454 farmers have committed suicide for not being able to withstand the effect of the worst drought. Added to this is the vagaries of nature
and the indifference of the Congress Government towards farmers.

Due to failure of monsoon following 40 per cent deficit in the rainfall, sowing has not touched even 30 per cent in most of taluks.

Ground water table has gone deeper alarmingly; open wells, bore-wells and lakes have dried up; farmers who took loans sown the seeds are
helpless; cattle do not have fodder and drinking water; agricultural labourers and small farmers have started migrating towards cities as there is no
work in the fields; farmers are unable to protect whatever that is left in their field.

The State Government has admitted that about 140 taluks are facing drought. More number of taluks are expected to be added to this list.

Karnataka farmers have demanded a comprehensive package to mitigate drought-related crisis in Karnataka. So far, the number of debt-ridden
farmers, who have committed suicide, has crossed across Karnataka.

Karnataka is facing the drought in 44 years. While the State Government awaits Central Government aid to compensate for the damaged crops, the
distressed farmers are left with no opinion but to commit suicide. The deficient monsoon has lead to serious water crisis and very little fodder for the
cattle to survive in North Karnataka region.

The Karnataka Government has declared drought in 27 out of 30 districts as it received 35% deficient rainfall. There are177 taluks in Karnataka and
the drought-hit districts are facing acute water shortage. According to reports, over 400 farmers suicides have been reported in Karnataka this year
of which Gulbarga, Bidar, Raichur, Mandya and Yadgir are the worst affected. In Gulbarga district alone, 16 farmers have committed suicide in the
last 2 months. (as on Sept 12, 2015)

The drought has also triggered a serious water crisis in the region. The water levels in reservoirs have decreased to alarmingly low levels. The weak
monsoon coupled with this crisis has affected fodder availability for cattle. Farmers don't have food for animals. Villages are getting water once in 8
days. Farmers don't have water neither for farming nor for drinking.

Karnataka Chief Minister led an all-party delegation to the Prime Minister to seek more relief funds in the wake of farmer suicides, unseasonal rains
and drought like situation in certain parts of the State in the second week of August, 2015. The State, which suffered the worst drought in 44 years,
had submitted a Memorandum to the Centre.

A high level Committee meeting chaired by Union Home Minister Rajnath Singh on November 7, 2015, approved Rs. 1,540 crore Central assistance to
Karnataka, facing a severe drought. However, the State Government, which had sought a Rs. 3,830 crore relief, asked the Centre to release the rest
immediately.

*SHRI RABINDRA KUMAR JENA (BALASORE): Several parts of our country including my State of Odisha and more specifically my constituency of
Balasore is a victim of drought.

As an immediate measure, our Chief Minister Shri Naveen Patnaik has declared a number of measures for the farmers including input subsidy,
interest subvention, moratorium on loan repayment etc.

Odisha Government has already submitted a Memorandum to release at least Rs. 1687 crore as the first installment for drought and the subsequent
demands are in the pipeline. We request the Government of India to immediately release this amount of Rs. 1687 crore and see that we don't get
similar treatment like Phailin demand, which is pending for over two years.



What we see today is NOT a case in isolation. Whether it is Chennai flood, or repeated drought, it is a part of a bigger problem. The World Bank has
reported recently that a 2 degree Celcious increase in temperature will see India's food import bill getting doubled.

In the last 20 years, 90 per cent of natural calamities have happened due to temperature related problem. All these goes to suggest that we are in
much bigger crisis. While it is important for the Government of India to address the current issue of drought including immediate release of Rs. 1687
crore, it must also have a "TASK FORCE" to address this menace arising out of climate change and have a road map for this serious issue.

SHRI B.S. YEDIYURAPPA (SHIMOGA): Deputy-Speaker, SirI thank you for the opportunity given to speak in this august House at a time when
Karnataka is facing severe drought.

Many Parliamentarians have touched this topic for the past one week. As updated by Hon. Agriculture Minister in Rajya Sabha on Dec 4th, 8
States have reported occurrence of drought on account of deficit rainfall in Kharif this year. Among these 8 States, Karnataka is the 3rd largely hit
State, when it comes to the report submitted to the Centre from financial assistance point of view.

As per the latest analysis, our State is facing such severe drought for the first time compared to past 40 years. This reflects the alarming
situation of scarcity conditions. I would like to place certain facts and figures pertaining to my State, since people are witnessing the history of
frequent droughts during this year also.

Firstly, taking note of the poor monsoon conditions, the State Relief and Rehabilitation Department has announced, 136 taluks, which consists
of 10,163 villages, out of 27 districts as drought hit taluks. Out of this, 1086 villages are hit severely and these villages are being provided with water
through tankers. Few taluks of my own district Shimoga are listed among them.

There are approximately 1.30 crore cattle in our State. Even if we calculate fodder stock requirement of around 5 kilo per day, the daily
requirement for the same, will be around 6.5 crore kilos. We must stock at least 250 lakh metric tonnes of fodder to maintain the status quo till May
2016. But recently, our State Government has confirmed that the current stock is of about 67 lakh tonnes, which may be sufficient for only next 14
weeks. This ill-fated situation has forced farmers, to sell their live stock which is worth for a lakh or more than a lakh for too little amount of couple
of thousands, just because they cannot afford to maintain them anymore.

So far the State's agriculture output is around 28 lakh metric tonnes, as against State's plan to produce 140 lakh metric tonnes for the year
2015-16. Crops have been totally spoilt in around 33 lakh hectares of our agricultural lands.

Water levels in major 53 dams are reaching the lowest possible level, which was unseen in the past 15 years. Present water level is not even
sufficient to meet the drinking water requirement till May 2016.

Access to electricity is one of the key pre-requisites for economic development. Since electricity consumption is directly linked to human
development index, providing adequate electricity should be the top most priority. Our State has good hydro-electric power generation capacity of
3600 MW. But due to drought, power generation has failed.

According to the State's Power Load Generation Balance Report of 2015-16, Karnataka would face difficult times in the remaining months of
the current year when it comes to power supply. During December and January, it will be 20.6 per cent followed by February, 21.5 per cent and
March 24.7 per cent. During my tenure as Chief Minister, we had introduced a scheme to provide free electricity up to 10 HP IP sets for around 18
lakh farmers. We had spent around Rs. 2300 crore for the same. As per this policy, our farmers up to 10 HP IP sets, were supposed to get power for
7 hours each in 3 phases, but unfortunately current power supply has been limited to 2 -3 hours only.

It is most unfortunate that during 2015-16, so far about 846 farmers have taken the extreme step of committing suicide and out of 846
families, around 280 families have received the compensation of Rs.2 lakh each from our State Government so far, and others are pending for
assessment.

Hope it would be appropriate to mention here that, I have lived for the cause of the farmers for the last 45 years. I have enjoyed the
sufferings I underwent on account of my struggle for the cause of farmers; I have the satisfaction of working for the cause of our "Anna Daata" and
tried framing best possible schemes exclusively for farmers, most of which are first of its kind in the country today.

With this experience, I state that, though NDA government, by breaking the previous legacy of prejudice, has treated Congress ruled State
Karnataka on par with other States, and sometimes provided better financial assistance than our neighbouring States, Karnataka Government is into
blame game rather than speeding up flood relief activities.

The Centre Government is being blamed for their lethargic attitude on a daily basis. The committee formed by our State Government under the
chairmanship of Dr M S Swaminathan a couple of months back to analyse the reasons, for alarming number of increase in farmers' suicides, is yet to
meet to discuss in this regard. The outbreak of suicides by farmers continues even today, since our State Government is unable to face the multi-
dimensional problems.

Though agriculture is a State subject, Centre has considered it as highly critical for the welfare of farmers & supplementing the efforts of the States
very effectively. Through Prime Minister's mantra of " SABKA SAATH, SABKA VIKAS', Centre has never neglected Karnataka's needs. For the first
time in the history of Karnataka, NDA Government has rushed to provide administrative approval to release Rs.1540 crores within 6 weeks from the
date of submission of report to handle the drought situation. I take this opportunity to congratulate the hon. Agriculture Minister Sri Radha Mohan
Singh ji for the same. Whereas, for the last 10 years, that is from 2004-05 to 2013- 14, UPA's financial assistance to our State during such
contingency period of flood and drought was merely Rs. 5216.5 crore with an average of Rs. 521 crore per annum. So far, NDRF and SDRF have
released 526.14 crores inclusive of State Government's share. In this, Rs. 192.50 crore has been allotted to compensate drought relief, Rs. 65.55
crore has been allocated towards previous year's input subsidy against crop failure and rest is towards related expenses. But as per the current data



available, all the Districts have spent only Rs. 167 crore as against fund release of total Rs. 526.14 crore. There has been an enormous increase of
financial assistance of Rs. 2,03,445.54 crore in the 14th Finance Commission to Karnataka, as against Rs. 74,375.36 crore funding in 13th the
Finance commission. A sum of Rs.1770 crore is being transferred online every month to our State's treasury without any reminder. The reason for
presenting these well known facts again here is that responsible ruling Government in our State is repeatedly making Centre a scapegoat, when we
insist on them to act quickly to recover from the drought situation in Karnataka. They continue to mention 4 - 5 schemes for which Central
Government is not funding and they cite this as the main reason for their helplessness. They are continuing to blame BIP led NDA Government as if
the BIP Government at the Centre is responsible for the current status of farmers, even after Congress ruled our country for more than 50 years.
Though Central Government is fully committed to reversing the situation so that farmers are better cushioned against the impact of drought, yet I
would like to conclude by making a few requests on behalf of the farmers.

As we all know, inflated rate of interest by private money lenders is the root cause for the farmers to commit suicide, Governments needs to
work towards getting loans even from nationalized banks at subsidized interest rates just like cooperative sector. We need to facilitate our farmers
with loans through nationalized banks at cheaper rates of interest. Apart from this, the methodology adopted by the nationalized banks to recover
existing loans, to be made farmer friendly. Farmers have got a moral boost for getting free electricity. They are our food-givers. The expenses
involved in giving free electricity to the farmers are very little as compared to administrative and establishment costs of rivers, dams, channels and
lake irrigation. De-silting of tanks & lakes works need to be undertaken persistently thereby providing permanent jobs under Udyog - Khatari Yojana
to our rural unemployed youth.

On a comprehensive overview, hon. Deputy-Speaker, I fervently request the Central Government on behalf of crores of our farmers to assist us
in combating drought with all seriousness and to intervene and instruct our State Government to utilize the funds more timely and efficiently.
... Interruptions)

*.....* Hon'ble Deputy Speaker, Sir, In India over 52% population are dependent on agriculture and it creates huge employment opportunities in the
country. But all these years the Governments have given more importance and financial support for the development of industries than agriculture
sector. As a result, today farmers are in a deplorable condition. However, I would like to point out that our Hon'ble Prime Minister Shri Narendra Modi
ji has given more emphasis for the development of agriculture. This is really a welcome move.

In the last 20 years number of farmers depending on agriculture has been decreasing gradually. The percentage of farmers in the year 1980 was
72%, now it has come down to 52%. Wrong agriculture policies of the governments have made the agriculture sector a non-profitable one and
farmers give up it and have migrated to urban areas in search of livelihood. During the last 20 years about 3 lakhs farmers committed suicide in
India. In this year alone about 840 farmers have committed suicide in the State of Karnataka. Why farmer would commit suicide if he gets better
prices of their agricultural produces. This is because of unscientific policies of the previous government.

I would like to mention that farmers feeds the country. He is the backbone of the our economy. It is the duty of all the governments to strengthen
the hands of farmers by taking bold steps to instill confidence among farmers.

I would also like to impress upon the Government that it should introduce a Special package to provide relief to farmers and also to supply fodder to
cattle in the drought hit taluks. It is a matter of great concern that in Karnataka from April 2015 to till date, 840 farmers have committed suicide.
Every day there are reports of farmers committing suicide in one part or the other. The Government of Karnataka has delcared drought in 136 taluks
in the year 2015-16. Particularly many taluks in northern part of Karnataka have seen worst drought. People in more than 2062 villages are facing
drinking water crisis. There is no fodder and drinking water for cattle also. The kharif crop is about 30 to 32 lakhs of hectares is completely
destroyed. Northern Karnataka has received only 30% to 35% rainfall this year. The deficient rainfall hit the life of common people very badly.

The revenue depratment of Karnataka state has released Rs. 521.14 crore under the Calamity Relief Fund to take up relief works. Out of this, Rs.
192.50 crore is allocated for drought relief works. Out of Rs. 521.14 core the Government of India's share is Rs. 312.33 crore, But it pained me to
understand that the Government of Karnataka has not spent all the money released for the said for said purpose. However, on various occasions the
Hon'ble Chief Minister of Karnataka has made different statements. One he said that "the Centre has not released even a single penny for drought
relief works". There is no truth in his statement. On another occasion the Chief Minister has stated that "the State Government has taken up the
drought relief works in a war-foot basis and spent Rs. 450 crore in this regard”. It is also true. In reality the State Government has spent a very
meager amount on drought relief works.

Therefore I urge the State Government to utilize all the financial assistance of the Union Government i.e., Rs. 1540 crore to rescue the drought his
farmers in Karnataka. Hon'ble Chief Minister, Minister for Agriculture and leaders of Congress party in Karnataka false allegation that the BIP
Government at the Centre is not releasing money to drought-hit Karnataka. This is far from the truth. Compare to other States the Union
Government has sanctioned Rs. 1540 crore to the Government of Karnataka.

I would like to draw the attention of the House towards the financial assistance given in last ten years by the UPA Government since 2004-05 to
2013-14. During the said period the UPA Government at the Centre released Rs. 5216.5 crores. Out of this, Rs. 3497 crores are for the relief works
for both flood and drought. The average amount of financial assistance released by the UPA Government to Karnataka was Rs. 521 crore annually.

Another point I would like to mention that debt-ridden farmers are committing suicide. But the existing guidelines "it is mandatory to state the
reason for committing suicide, whether the loan raised was from the money lending agencies”. "Another rule says that the land should be in the
name of deceased farmer" "No compensation to farm labourers". I would like to request that these guidelines should be amended and family
members of deceased of farm labourers and deceased of landless labourers working in farm land should also be compensated when they commit
suicide.



The Government of Karnataka has announced enhancement of the compensation to the family of deceased farmers from Rs. 2 lakh to Rs. 5 lakh and
also stated that it would be impleted with retrospective effect to help the family of farmers who committed suicide from April 2015 onwards. But so
far Rs. 5 lakhs compensation was not given to the family of farmers.

Therefore, I request the leader of Congress Party Shri Mallikarjun Kharge ji and other friends who are present here that the State of Karnataka is the
third major drought hit state in the country. In such a situation all of us need to discuss the ways and means to tackle the drought condition in the
country by utilizing the funds available for this. We should share the views and suggestion from all the political parties to rescue the drought hit
farmers. But I do not think holding demonstration and stalling the proceedings of the Parliament would do any good to us. My friends in the Congress
party should help the Government to tackle all the parts affected by natural calamities. It is not good in disturbing other members of the House while
expressing their views during the discussion on this very important subject. The entire country is watching all these developments. Congress
members are raising their voice against the Government for petty reasons. Stalling the proceedings of the Parliament would not get you a good
name.

Once again I would like to urge the State Government of Karnataka to take all measures to utilize the huge amount released by the Union
Government to tackle the drought situation in all the drought hit areas. If the Government of Karnataka takes effective steps to rescue the drought
hit farmers the Government of India would further extend its help to mitigate the drought conditions in the state.

With these words the Hon'ble Deputy Speaker, Sir I once again express my sincere thanks for the opportunity you have given me to say a few words
on this very important issue.*

*SHRI P KARUNAKARAN (KASARGOD): According to the Ministry of Agriculture, 8 states have been declared drought affected in 2015-16. They are
Karnataka (27 districts), Chattisgarh (25 districts), Madhya Pradesh (22 districts), Maharashtra (21 districts), Orissa (21 districts), Andhra Pradesh
(7 districts), UP (15 districts), Telangana (7districts). This has adversely affect not only the food production, vegetable production, pulses and
cereals especially in these states but it has its own effects on the production of our country. As a result due to shortage of such items the price rise
has become the direct attack on the common people.

Drought situation has other adverse affects on the day today life of the people. Shortage of drinking water is the direct effect, not only for the human
beings but also for animals. As a result of the drought, it becomes difficult for the farmers to irrigate their lands. It has indirect effect on industrial
sector also. Take for example sericulture in Andhra. It was completely lost due to the drought. As a result the small scale industry on the basis of
sericulture and textile are also becoming difficult to function. The result is the loss of jobs for the warkers.

As a result of the drought not only for the farmers but also agricultural workers are facing severe crisis. They are losing their jobs and thereby
getting no wages etc.

So the drought situation in total affects the social life and day today life of the people. In some states like Andhra, large number of people go to
some other states for their livelihood, in search of jobs. When I visited Anandpur district of Andhra, I could see large number of people have
migrated either to Kerala or to Bangalore. The situations in the habitations of SC/ST people are really terrible.

As far as Andhra is concerned for the last 15 years, there was severe drought. So it becomes difficult for the state administration alone to deal with
the situation. Though we have scientific research and development wing and also disastrous management system, we have failed to deal with the
situation by giving proper assistance to the states.

The irrigation projects are rare in these states. Even though some of them have started but not completed. The financial assistance to the farmers
with the free of interest rate has to be taken with due importance. Better seeds, better fertilizer and electrification facilities are all other steps that
we have to take.

In the national level itself, the disastrous management system has to be strengthened. There should be a special wing of experts to visit these
states and form the projects in the perspective as well as the annual point of view.

Due to severe drought or of the flood human lives are suffering. Environment also becoming worse and the total production of the nation also
severely hit. In such a situation Governments i.e. Centre and State has to rise to the occasion to meet the challenge.

When this new Government has come, planning commission has abolished. It becomes a drawback to give adequate output for the implementation
of the projects and resource mobilization. What we need is the timely intervention of Central and State Governments to assist the farmers.

Farmers should get loan in general at the interest rate of 4%. But in the time of natural calamity, it should be free of interest rate of loan and in
serious cases it should be right off.

The massive investment should be made by the Government in Agriculture. It would promote production and also employment. For the convenience
of irrigation facilities, the electricity is must. But in many states there is shortage of such facility. Better marketing facilities should also be available.

Natural calamities in terms of flood and drought really destabilize the budget of concerned states so Government should take timely action with due
vigilance for its implementation. With these words I conclude.

....(raemeT)
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*DR. KIRIT SOMAIYA (MUMBAI NORTH EAST): Drought in Maharashtra is a big challenge for Maharashtra Government. After Vidarbha, it is now
Marathawada.

We appeal to Government of India to help whole-heatedly to the people of Marathawada. Government of Maharashtra is taking measures e.g. the
"Jal Shivar Scheme" to help people in long run. Today the main challenge is water and fodder for cattle. We must plan that affected people do not
migrate. We appeal to Government of India to initiate long term measures and meanwhile declare some short term measures so that affected
people of Maharashtra may be benefited.
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s o arnag Refer aemor w2 3% ) el b xomrer 3 diuas dedl $t waft ot 2 &, Mo o1 2t &Y srar Bt A 3ufer w2 uren st wfdwer & e 3 ..(aeror)
aeal st arfdensl uz s I w1 A Al R ust &) wdens B asis A usdr A & sl B encht F grer st A gu & wall & o el iz s AW A ardlar Y 3AA
o12g A dferer a2 fem 83 arer 9 anuast ity et @ emel Jol arfasSl B e S e § it 531 adly o Rege ww w3 A &) Fivr, arer, sare i aREe 6 we cEmpT
aale 8t o1 & afiz frer alie getger & warell 3 cemier 60-65 yferert I waft s 2mer g8 8 ...(caumr) sof wael B galdl B o Ryl & de G sl gl as A e
ard &) aiiars} A srerenrz 86 yferert uf¥ar) @t ot xmal 3 grer Bt weldt weoft udt 3)

T ST ager Aacaunt 3 TS A& AT S Jo1 B AR, A 91 As weadl Bt 32 gomA w2 Y@ B 3l 84 yfrer uRAR B A wedl A gu A WA Wt ud
3)...(cazner) der yferorer clsll @ fsasiar uz e as3al @ Asay Aot us a1 &) fastar B3 1@ aor ol serY 8, Msastar acrera arat 6 A 8t 3 @a aer o Saneil 6
3) 1 AR @1 3 arorea A5 wer e ug-eror u2 oft ust ... (caurer) speflor sel-crazen A ugeer fsarer B Sfaer @i wes aifdieer sier e & e o ugl-ter B sl
ufseoa Wt &t avedon oft ardt Bt s Aty 77 yferorer ugp-anar 3 avaft & o€ &) gu sewrger 3 comer 88 yferert bt avft g ) wst aw fb cltor ary &t woft bt aors A
elor arueft s afie ia Bga o) soieg & om 3] @f Sels A sest A5 apina A agEl B gy aw A o &) anu Fur A & Ry Sor a1 Rraner e g oz vz 3 yBor @
v favar Gis A s 7ar &) Rvawer @1 g Sfiger, 33 AP} snewigng, 33 26t a6l aicll waer w2 Bl @I &)...(caeer) St der aiia A Jddu 2 F s Rvarer
uf¥arz 3 Jder 2x1 &, 308 uen den A fpzmer & waret uz 3adl A B [Rars B 26 Bl w &, 33d A @l era 3 SIel @i Aden otz @ &, srer & wa dofrol
& e, ate @wud FlGal dli cier #aror b Aol ke @ 3. (erawra)

HON. DEPUTY SPEAKER: Please go to your seats.
...(Interruptions)

oft oot yara Ris arca @ S 2z usan 3 iz fsaet 6 warer ot 81 Sinet 3 o siu avevent w2 o & 7o 33 uf¥ar 6 awn Bafer geht, Brads a2 Juot 33 wae uz Bisk
@t &)...(caurer) as Raret Roer-ara disert ©xb wae dian 3, ot yepfr & s 3 difzer dien 2 aftor aooft 8t sl sz ordl e, ag srsrgdl 9 Dan wed 3016l U2 ASIgE
& Girert & 3l13 lleHsce ol U HolP & Sl ... (@)

HON. DEPUTY SPEAKER: If you want to say anything, please go to your seats, I will give you chance.
...(Interruptions)

off o1 gema Ris area & 3y weden a2 A & s B3 ufyar @1 g sta e dia 3 aen s & sl 33 giawn & mer 3Ad uf¥ar d A3 Auel 31D e ad ARt F
3t frzr smet 3)...(aemor) 3 R 3 et avear & b 3PR Jorb uf¥are @ Afmn 3orp dta 3 g sme At Jerdt v aE A Ao Hi o Wb, (=wrer)

HON. DEPUTY SPEAKER: I adjourn the House till 5.30 p.m.
17.17 hours
The Lok Sabha then adjourned till Thirty Minutes past Seventeen of the Clock.

The Lok Sabha re-assembled at Thirty Minutes past
Seventeen of the Clock.

(Hon. Deputy Speaker in the Chair)

HON. DEPUTY SPEAKER: Shri Tej Pratap Singh Yadav.



...(Interruptions)
17.30 A% h
(At this stage, Shri Deepender Singh Hooda and some other

hon. Members came and stood on the floor near the Table.)

... Interruptions)

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN PQVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Hon. Deputy Speaker, Sir, the conduct of some of the Members is totally unbecoming of a Member of
Parliament. They should never do it....(Interruptions) First of all, they should not come to the well. ...(Interruptions) Coming to the Chair is totally
objectionable. ...(Interruptions) They should understand, their leaders should understand and desist from doing such things at least for
future....(Interruptions)

HON. DEPUTY SPEAKER: Except the Minister of Parliamentary Affairs, nothing will go on record.
...(Interruptions) 3€; *

HON. DEPUTY SPEAKER: Shri Tej Pratap Singh Yadav.

17.32 hours

DISCUSSION UNDER RULE 193
Drought situation in various parts of the Country — Contd.

oft @1 yrma RBis aga (Forad) : surenst sidic, a Agar 3 aar a1 en fp arst Sor oot fvarer, gy wu 3 302 y2er w1 [ R skmag &1z 3 s 61 &) ... (smamer)
adl ad B3 el &, SN s A ey A F) ... (o) A A aelt, S oo ufxar A and 3, A @ @ g s A JAEW L..(awe) @ s A Reder o ga
Sftrer, 33rast aifdw, 391ebl anepignt, 3313 Aual 3@ o IAB AN waer uz foralz @3 2 ... (cuaener) and 3arh A% B onclh A, a2 33 aedl w1 Fger-ABiASH A Sif¥ren
A, arevtol B w1 gorara) 8, o1 wud wdlaa 8, lar weren 8, A @ o 3Dl apeh wae uz Bl e §) ... (awmen) S| as wae oiee A et 3, A 33 Rvwer a2
aen diereft 3, ... (craurer) as Rvarer S yepfer A arsa ge a1, anfl, gu, e 3 Ror-2rr Ao w3y waea susm 8, Bt waft s 86 afiz s ol xden, sdron ol
saifdmrer 3 Ya1, a6 #werge Aep: B won Iown &, SN AcHsear B 3 A swen &) ...(euaumer) 3w weven w2 A & 5 33 ufYar ur g dioeft @eft, Brer af¥are @
apferan 335 da 3 aen sian § .. (cawrer)

& wor A el wa § @ o1 Wl Aeen adrell s mfs B oar o gicen 3uad da A gen sen E, 3udl Hee & AD) ... (aer) # I g W @ i
aimorofler gacemicfl off sifacter enca oft ot auré dom, 3o@ior sAly 32 yBor 3 ver Aision aerll E, RBrad A Rl Roarer ubyar @1 gl sad da A aen soen &,
..(wraerer) M 3ud ufdar @ I ggar &l woR dia ara w6 #ee ot @l op okt ) ... (e s34 sge A 3Ad ufdar o YRaen A ad ordl 3 v 3,
Afdsor sz oft o eNdt-3ft aree &ar elor a53 s 3, ag w3 & ...(w@ee)

agl arotofter ity sicf) Sft afiz ity 2rew siclt St 43 &, 3013t AR wiier 3 @ s Fldaer a<l 3 3R Yoo B ol 6 ¢l g @3 § 4@l u2 am Sor asm § ..o o
oia aired 31 aferrgite g eft, o G ySor AP of arR &eIR A5 FUA Aol #AG A vl @) ot @1 i e ar) gard aier cener 7500 @ds Fad 61 off) .. (caerer)
Ry amier, ool @il St of spft aas cener 2800 wAs FUR yder AR @) 3uce ARl &) ...(@muer) # #ier war & @5 oi 9w 2 &, 33 Reaell & e sicg A
SlcG ucteel IR Ge) .. (wmaerel ) lorofler il off aifacior ara oft of 50 Biell & fére 2100 wars ud &t it ordl arior &6 &, 33 afyr o ot Sieedt ySor FFwE @
FucTer @Al dIfts GanY Sit fperrer Afdaer EreTT A SS1 B 8, 96 62 &l A ... (FEawroT)

+Jh gfjvkse flag jkBkSM+ Av.jktleUnA"z % Iw[ks Is tks vkt jk"VA? dh fLFkfr cuh ggbZ gS vkSj bl jk"VA? dk fdlku ftl fodV ifjfLFkfr
Is xqtj jgk gS bl laosnu'khy fo"k; ij yksd IHkk esa ppkZ dj fdlku dks laosnu'khyrk dk vglkl djk;k gSA bl ppkZ ds ek/;e Is fdlku dks vglkl
gqvk gS fd gekjh jk"VA? dh ljdkj ,d laosnu'khy lidkj gS vkSj midh vk'kk ca/kh gS fd fuf'pr :i Is lidkj fdlku dh bl fodV ifjfLFkfr dks le>
mis jkgr iznku djus ij xEHkhjrk Is fopkj djsxhA

jktLFkku izkUr esa ;g igyk 0"kZ ugha gS tc mis Iw[ks dk lkeuk djuk iM+ jgk gSA ij ;g nwljk 0"kZ gS tc iwjs jkT; esa vdky dh xEHkhj
gkyr cuh ggbZ gSA jkT; esa ;g nwlik 0"kZ gS tgka cggr cM+s bykds esa ikuh dh cggr deh gS vkSj o"kkZ dk vHkko jgk gSA
fdlkukssa us vPNh o"kkZ ds vankt Is nksuksa 0"kksZ esa vius [ksr esa cgqr cM+s bykds esa cqvkbZ dk dk;Z dj viuk Je] le; vkSj /ku
dk O;; fd;k vkSj mls vk'kk Fkh fd ekSle IkFk nsxk vkSj mis vPNh Qly gkFk yxsxhA ysfdu midh vk'kk ds foijhr 0"kkZ cgqr de ggbZ vkSj
midk Je] le; vkSj /ku cckZn ggvkA vkt midh ifjfLFkfr cggr gh [kjkc gkyr esa gSA mis vius ifjokj ds IkFk&lIkFk vius i'kq /ku dks cpkus ds
ykys iM+ jgs gSaA ;g fry&fry vius ifjokj o i'kq/ku dks cckZn gksrs gq, ns[k jgk gSA

jktLFkku ljdkj vius Ihfer lalk/kuksa Is fdlku dks bl fodV ifjfLFkfr Is mckjus dk iwjk iz;kl dj jgh gS ysfdu Ik/ku Ihfer gksus Is Iw[ks dh bl
fo"ke fLFkfr Is ikj ikuk cgqr eqf'dy gks jgk gSA



jktLFkku jKT; dk ,d cggqr cM+k Hkkx jsfxLrkuh {ks= gS vkSj ogka ij lkekU; ifjfLFkfr esa Hkh o"kkZ cgqr de gksrh gSA ogka dk i'kqgikyd
vius i'kg/ku dks IM+dksa ds ek/;e Is jkT; ds vyx&vyx {ks=ksa esa ysdj fQjrk gSA bl 0"kZ cgqr cM+s bykds esa 0"kkZ ugha gksus Is
ckgj fudys gqg, ml i'kgikyd dks Hkh cM+h ijs'’kkuh gks jgh gSA

{ks= esa 0"kkZ dh yxkrkj deh ds dkj.k ty&Lrj fxjrk tk jgk gS vkSj cgqr cM+k {ks= CySd tksu cu x;k gSA ,slh ififLFkfr esa v.Mj xzkm.M
oWkVj Hkh ugha fey ik jgk gS ftlls ihus ds ikuh dk Hkh vHkko gksrs tk jgk gSA

bu Ikjh ifjfLFkfr;ksa dks ns[krs gq, dsUnz lidkj Is vkxzg djuk pkgwaxk fd jktLFkku dks bl vdky ds le; fo'ks"k iSdst iznku djsa rFkk jkT;
lidkj dk lcy c<+kus o ejrs gq, dk'rdkj dks cpkus esa viuh egrh Hkwfedk vnk djsaA

*SHRI G. HARI (ARAKKONAM): I would like to express my sincere thanks and indebtedness to our beloved leader Hon'ble Chief Minister of Tamil
Nadu Puratchi Thalaivi Amma for giving me this golden opportunity to place my views on the drought situation in the country.

In a vast country like our India, due to varied Climatic conditions prevailing at different parts of the country, while some places are severely affected
by scarcity of rainfall and drought, some places are affected by excess rainfall and subsequent flooding. In both the cases farmers and agriculture are
affected the most. Due to natural calamities and failure of monsoon rains most part of the country are affected either by drought or by severe flood.
There are many reasons for this. But in my opinion the foremost reason for this is Government's prolonged delay and reluctance in nationalization of
all the rivers in the country and also the interlinking of all the major rivers in the country.

While parts of Madhya Pradesh, Maharashtra, Gujarat and Rajasthan are affected by severe drought due to shortage of rainfall during the crop
seasons, the states of Tamil Nadu, Andhra Pradesh, Odissa and West Bengal are affected severely by excess rainfall, cyclones and floods. In both
the instances the farmers are most affected as their crops are damaged completely. The most important natural wealth of our country is the large
number of rivers flowing across different states. Most of the rivers, particularly the peninsular rivers are flooded during the heavy wet monsoons and
dry during the other seasons due to scarce rainfall in the catchment areas of these rivers. Hence the farmers are in the clutches of either a severe
flood or drought. This is a very bad situation for farmers of this country. It not only affects their crops but also make them suffer most to repay their
loan resulting in the suicides of farmers in the country.

Sensing that there is an urgent need for nationalization of Indian rivers, particularly the Peninsular Indian rivers and the Inter-linking of Rivers in
India. Our Honourable Chief Minister Puratchi Thalaivi had continuously urging the Union Government to take appropriate steps to introduce a
comprehensive National Policy on Indian rivers to nationalize all major rivers and also to execute the inter-linking of rivers in the country.

Puratchi Thalaivi Amma has opined that the Nationalization of rivers and inter-linking of the rivers are very important as they not only solve the inter-
state water sharing disputes among the Indian States but is also the only way through which adequate water for irrigation in various states could be
ensured and the problems faced by the farmers due to lack of water and drought could be solved permanently. Also the Government should consider
creating a comprehensive National Policy on Indian rivers and National river water Grid and routes to enhance the process of inter-linking of rivers
flowing in various states. In this way the Government can harness the excess water in the rivers cleverly and judiciously to benefit drought hit parts
of the country.

Hon'ble Chief Minister Puratchi Thalaivi Amma has fought in the Hon'ble Supreme Court and won the rightful share of Tamil Nadu in the Kaveri River
Water sharing issue with Karnataka State and in raising the water levels up to 142 Feet in the Mullai Periyar Dam. Both the victories are historical
and the farmers of Tamil Nadu praise Puratchi Thalaivi Amma as the "Saviour of Kaveri Water" and the "Pennycuick of the Modern Tamil Nadu". But
the Union Government should expedite the process and constitute the Kaveri Management Board immediately to direct the Karnataka state to
release water from Kaveri river in accordance with the award of the Cauvery Water Disputes Tribunal (CWDT) in monthly deliveries to ensure
adequate release of Kaveri water from Karnataka for irrigation in Tamil Nadu. The opinion of Hon'ble Chief Minister Puratchi Thalaivi Amma with
regards to the protection to Mullai Periyar Dam by the CISF should also be viewed seriously and implemented immediately.

Agriculture and agro based industries are the back bone of our country. Farmers and Agro-based allied workers constitute about 60% of our total
population. Braving most hostile and difficult problems the farmers continue to toil hard to fulfill our farm needs. Their service and sacrifices has to
be appreciated appropriately to engage them continuously in agriculture sector.

Farmers needed to be encouraged in as much possible ways like the introduction of comprehensive crop insurance schemes, issuance of kisan credit
cards to all the farmers in the country and providing them with adequate financial support as well as ensuring them with adequate supply of seeds,
fertilizers, insecticides and pesticides, farm equipments etc. Also farmers should be encouraged with good reasonable Minimum Support Price (MSP)
for their produce. The Government should also instill confidence in their minds by effecting good procurement policies. Without these two vital
actions farmers will be reluctant to take up agriculture and will affect our economy and agriculture will decline fast.

In the time of drought or natural calamities like floods, their crops are damaged completely and in such times the entire agriculture loans provided to
them need to be waived completely. Also farmers should be given proper compensation for the loss of crops and it should be done on a war footing
mode, otherwise the cash starving farmers may not be in a position to continue to practice agriculture after the damage of crops due to flood or loss
of revenue due to severe drought conditions.

The Government should focus more on the overall development of agriculture and farming industry to provide ray of hope for Indian farmers. Farmers
should be provided with all necessary financial, logistic and trade support to do trade on their own and get maximum benefit. The gap between the
praducer and end user i.e., the farmers and consumers has to be narrowed. The middlemen menace has to be curbed completely so that the farmers
get decent income for their produce and the consumers also should make to pay less. Tamil Nadu under the dynamic leadership of our Honourable
Chief Minister Puratchi Thalaivi Amma has introduced many innovative and first of its kind schemes to support farmers. Starting of fair price Green
Fresh Farm outlets in various parts of Tamil Nadu has helped a direct trade access for farmers with the consumers and also curb middlemen
menace. As a result of this farmers get good price for their produce and people are happy to pay much less for their Green vegetables, fruits and
other agro products of their daily use.



Therefore, I urge the Union Government to provide all necessary support to farmers in the lines of our Amma for them to come out of the clutches of
drought conditions and flood situations and make their life brighter and wealthier forever.

*SHRI P. K. BIJU (ALATHUR) : Drought in India has resulted in tens of millions of deaths over the course of the 18 t, 19th and 20t centuries. Indian
agriculture is heavily dependent on the climate of India. A favourable southwest summer monsoon is critical in securing water for irrigation Indian
crops. In some parts of India, the failure of the monsoons result in water shortages, resulting in below average crop yields.

It is a matter of big concern that out of the total geographical area of India, almost one-sixth area with 12% of the population is drought prone, the
areas that receive an annual rainfall up to 60 cm are the most prone. Subsequently, the National Commission on Agriculture (MOA 1976) identified a
few more drought prone areas with slightly different criteria. Later, based on detailed studies, 74 districts of the country have been identified as
drought prone.

India is an agrarian country with around 60% of its people depending directly or indirectly upon agriculture. Drought has spiraling impacts on the life
of the Indian farmer. Failure is one season will leads to high debt burdens, social issues and even suicides. Among these farmers' suicides is the
most important concern. Farmer suicides account for 11.2% of all suicides in India. In 2014, the National Crime Records Bureau of India reported
5,650 farmer suicides. The highest numbers of farmer suicides were recorded in 2004 when 18,241 farmers committed suicide. The farmers' suicide
rate in India has ranged between 1.4 to 1.8 per 100,000 total population, over a 10 year period through 2005.

As much as 79.5% of India farmland relies on flooding during monsoon season, so inadequate rainfall can cause droughts, making crop failure more
common. In regions that have experienced droughts, crop yields have declined, and food for cattle has become scarce. Agricultural regions that have
been affected by droughts have subsequently seen their suicide rates increase.

Agricultural losses impact income and purchasing power of farmers converting small and medium farmers into agricultural labourers resulting in an
increase in unemployment. Consequently, farmers and farm workers tend to migrate to urban areas in search of employment opportunities. The 2002
drought, one of the severest in India, affected 56 per cent of its geographical area, the livelihoods of 300 million people and 150 million cattle in 18
states Shortage of drinking water supplies and food insecurity are the other consequences that emerge. Fodder deficit drives away the animals to
distress sales. Thus, while climate is the initial causative factor for drought, its implications are governed by the human interaction with the
situation.

The Government intervention into the matter is condemnable. The Government agencies responsible for the damage control are showing a
lackadaisical attitude towards the distribution of compensation and other assistance to the victims. Even after making certain regions as drought
prone, the incidents of drought often reckons showing the failure of the institutional mechanisms. Often the compensation is getting delayed and the
actual victims are left out in the process. Many of the agricultural insurance companies working in India are often failed to act upon their promises in
the wake of crop failure due to drought.

I urge the Government to blacklist the defaulting insurance companies and take preemptive actions to fight against the drought related calamities.

*SHRI PRALHAD JOSHI (DHARWAD): I would like to express my views on drought situation in various parts of the country with special reference to
Karnataka.

Calamities and disasters are not man made and nor are they in our control. Wind, light and water are the nature's provision and even nature's gifts
are not in the uniformity on the face of the earth.

Especially water is such a thing which causes havoc when it excessively surfaces in some part of the regions especially on human habitations, and
while its dire scarcity causes drought. For example in some parts of our country people strive for a drop of water while in other places the same
water manifests its self in deluge and takes away the precious lives, destroys the utilities of mankind. Now coming to the drought situation in some
parts of the country like Karnataka, Maharashtra, Rajasthan and other parts. Drought floods and other natural disasters and calamities are the
reality and we are faced with then now. We must know that no Governments in Centre or States can be held responsible for these natures fury. The
issue is also not in whose Government's these calamities are happening. When they occurred how they were managed and helped the people
affected, by the Government. It is not the time for politicizing even natural calamities.

But unfortunately the Congress has the nasty habit of politicizing everything, when it was in power it blamed always RSS and BIP for everything. For
anything happened in the country they pointed fingers at us. Now they are sitting there, and they have changed the terminology. They are pointing
fingers on Modiji for everything. No wonder if they blame Modiji for natural calamity and drought and other disasters also.

Disasters and calamities happen in any parts of our country it is our utmost concern for tackling them. I am fully aware of the deluge in Chennai and
deeply concerned about it. But for the paucity of time I come to the issue of drought in Karnataka. In Karnataka out of 175 taluks 136 taluks are
reeling under droughts. The Government of Karnataka earlier had requested for Rs. 500 crores assistance which was duly responded by GOI and Rs.
362 crores was released.

Now, the Chief Minister, Karnataka instead of making a good and immediate use of this money making allegations against GOI and misleading the
people. I would like to bring to the notice of this House that Government of India has released Rs. 1540 crores to Karnataka for drought relief



measures. Which is ever highest in one go and thank the GOI for this. I would like to give a comparative figures with regards to the funds that were
earmarked in 13t finance commission and 14" finance commission.

During UPA regime for SDRF from 2010-11 to 2014-15 the total Centre share was Rs. 667 crores. And for the same period the state share was Rs.
222.34 crore and in the 14th finance commission the funds for SDRF is as follow.

-Centre share from 2015 to 2020 Rs. 1375 crore.
-State share from 2015 to 2020 Rs. 153 crore.

So a huge difference. Keeping this background the GOI has already sanctioned Rs. 1540 crore to Karnataka. The irony of the fact is that out of total
interim, Rs. 362 has already released but the Government of Karnataka has not been able to spend it. As per the reports after detailed enquiry
despite centre releasing funds so far Karnataka Government has spent only Rs. 39.25 crores and yet Chief Minister has been making allegation that
Centre has not given a single paisa for drought relief.

From this what is clear is Chief Minister of Karnataka spends more time in blaming Centre and misleading the people of state rather than in getting
time for relief works. I give example of my own constituency Dharwad which is also declared as drought hit area by State Government itself. So far
Rs. 6 crores has been provided to this district but the amount spent for relief is only Rs. 1.65 crores.

The total loss due to drought to this district is assessed at Rs. 150 crore. This is the picture that indicates how serious the Government of Karnataka
and its Chief Minister is to this problem.

*SHRIMATI V. SATHYABAMA (TIRUPPUR): India is a land of unity in diversity. It reflects in the environment and ecology, geographic and climatic
conditions also. Due to varied ranges of climatic environmental conditions prevailing at different parts of the country, while some place are affected
by excess rainfall and subsequent flooding, some places are severely affected by scarcity of rainfall and drought. Farmers are the most affected in
both the cases. The failure of monsoon rains in most parts of the country bring drought and becomes increasingly difficult for farmers to carry out
agriculture. The same plight continues if there is heavy flooding due to cyclones and low pressure depressions. This is a permanent problem faced by
most of the farmers in the country. Government's prolonged delay and reluctance in announcing a comprehensive national policy on Indian rivers and
water bodies and to nationalize rivers in the country. The inter-linking of all the major rivers in the country and providing supply of river water from
surplus area to deprived area is an important solution for solving drought problem in the country.

When parts of Madhya Pradesh, Maharashtra, Gujarat and Rajasthan are affected by severe drought due to shortage of rainfall during the crop
seasons, the states of Tamil Nadu, Andhra Pradesh, Qdissa and West Bengal are affected severely by excess rainfall, cyclone and floods. In both the
instances the farmers are most affected as their crops are damaged completely. Most of the rivers in the country, particularly the peninsular rivers
are flooded during the heavy wet monsoons and dry during the other seasons due to scarce rainfall in the catchment areas of these rivers. Hence the
farmers in peninsular states particularly Tamil Nadu are in the clutches of either a severe flood or drought. This unfortunate situation is found in all
other states like Madhya Pradesh, Maharashtra and Rajasthan which burden the farmers financially and they are unable to repay their loans resulting
in the suicides of farmers in the country.

Our honourable Chief Minister Puratchi Thalaivi Amma had continuously urging the Union Government to take appropriate steps to introduce a
comprehensive national policy on Indian rivers and to nationalize all major rivers and also to execute the inter-linking of rivers in the country
particularly the Peninsular Indian rivers.

Puratchi Thalaivi Amma has opined that the Nationalization of rivers and inter-linking of the rivers are very important as they not only solve the inter-
state disputes in water sharing but is the only way through which adequate water for irrigation in various states could be ensured. Amma has urged
the Government to consider creating a comprehensive national policy on Indian rivers and formulate a National river water grid policy and routes to
enhance the process of inter-linking of rivers flowing in various states. In this way the Government can harness the excess water flowing in the
rivers judiciously to benefit drought hit parts of the country.

Hon'ble Chief Minister Puratchi Thalaivi Amma has fought in the Hon'ble Supreme Court against the adamant Karnataka for getting the rightful share
of Tamil Nadu from Kaveri River and won the water sharing rights of Tamil Nadu in a long legal battle which lasted for 3 decades. The publishing of
the award of the Cauvery Water Disputes Tribunal (CWDT) in the Central Government Gazette notification is a great victory for the people of Tamil

Nadu in the water sharing issue for Karnataka State. In the same way Amma fought and won a legal battle in Hon'ble Supreme Court for raising the
water levels up to 142 feet in the Mullai Periyar Dam. Both the victories are historical and the farmers of Tamil Nadu praise Puratchi Thalaivi Amma
as the "Saviour of Kaveri Water" and the "Pennycuick of the Modern Tamil Nadu".

But the Union Government has its responsibility and should expedite the process of consulting the Kaveri Management Board immediately and to
direct the Karnataka state to release water from Kaveri river in accordance with the award of the Cauvery Water Disputes Tribunal (CWDT) in
monthly deliveries to ensure adequate release of Kaveri water from Karnataka for irrigation in Tamil Nadu during all months.

Hon'ble Chief Minister Puratchi Thalaivi Amma has urged the Union Government to protect the Mullai Periyar Dam by the CISF personnel. This is a
very serious issue and there are some differences between the officials of Tamil Nadu and Kerala in carrying the normal routine maintaining works of
the Dam. Such disputes could be solved only if the Union Government provide protection to Mullai Periyar Dam by the CISF personnel.

Agricultural and agro based industries are the back bone of our country. Farmers and agro-based allied workers constitute about 60% of our total
population. Their service sacrifices has to be appreciated appropriately and provide adequate incentives for them to continuously practice agriculture.



Farmers in the country should be encouraged with good reasonable Minimum Support Price (MSP) for their produce. Without a sufficient MSP the
efforts of farmers will go in vein and they will incur a loss. The Government should also instill confidence in the minds of farmers by following good
procurement policies. Without these two initial actions our agrarian economy and agriculture will decline fast as most of farmers reluctant to take up
agriculture any more.

Farmers needed to be encouraged in maximum possible ways like the introduction of comprehensive crop insurance schemes, issuance of kisan
credit cards and provision of adequate financial support and adequate supply of seeds, fertilizers, insecticides and pesticides, farm equipments etc.
Also at the time of drought or natural calamities like floods when their crops are damaged completely, the entire agriculture loans provided to them
need to be waived completely. Their crop loss should be accessed accurately and quickly and should be given proper compensation, otherwise the
cash starving farmers may not be in a position to continue to practice agriculture after the damage of crops due to flood or loss of revenue due to
severe drought conditions.

Farmers should be provided with all necessary financial, logistic and trade support to do trade on their own and get maximum benefit. There is a big
gap between farmers and consumers. The middlemen menace has robbed the rightful income of farmers and consumers too have to spend more on
the purchase of agricultural produce. Therefore the middlemen or mediator menace to be curbed completely so that farmers get decent income for
their produce and the consumers also should make to pay less.

Tamil Nadu under the dynamic leadership of our Hon'ble Chief Minister Puratchi Thalaivi Amma has introduced many innovative and first of its kind
schemes to support farmers. Starting of many Fair price Green Fresh Farm outlets in various parts of Tamil Nadu has helped a direct trade access for
farmers with the consumers and also curb middlemen menace. As a result of this farmers are getting good price for their produce and people are
happy to pay less for the Green vegetables, fruits and other agro products of their very daily use.

Only when the farmers in the country are happy and peaceful, the country can march forward in all other fields. Therefore I urge the Union
Government to provide all necessary support to farmers in the lines of our Hon'ble Chief Minister Puratchi Thalaivi Amma for them to come out of the
clutches of drought conditions and flood situations and make their agriculture and agro economy flourishing.
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HON. DEPUTY SPEAKER: Please go to your seats.
...(Interruptions)

HON. DEPUTY SPEAKER: If you want to say anything, please go to your seats. I will allow you.
...(Interruptions)

HON. DEPUTY SPEAKER: If you want to say anything, go to your seats; I will call you to speak.

... Interruptions)
HON. DEPUTY SPEAKER: You go to your seats; I will call you.

...(Interruptions)
HON. DEPUTY SPEAKER: Shri Jai Prakash Narayan Yadav.

...(Interruptions)
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urui¥es dremdl 1 IS, 729w a sigdtaur spif & wdloll 9 w2 ¢ aIfts SicRisls @ AP | YIS drcdl, sicll & fepol 3 urelt & smaw & W 9
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Faccl D Esudl Bl AWIE, IR DI | b @i I sl w aif¥er o urell bt forprit @1 sl 3 wsel ot A AD | A wrelt @I [Kpt sy B Sifve,
owtlol 31 31621 IR & | 33 "dIc? GRAIC” DEd & | EsUU 3l cyade I dila BB 3156 A1 dackn xS, BRI aif¥er @ urelt serl vwg &l | WG
Uleft 9f5IeT B Arpd St & | acdor 3l wust &t ges, arsel a sew diGll 6t AW I B A BA Ul BT ST D2 | SlaT 51 of 8l fBesic-Ager
DT YRIPT s of @2 | fSeesic & Awrs 1 siftrs urelt cerr & | Esuu 3 a8 DR urel @ v Wl Bt waren @2 | AfG uabl dlg m bt don of At
da2 Ben | g urolt aAfdrl o fo1e Shaeerft de |

otel af¥erclt aeft, aat arGer see @3B, e a1 fismet 3 Rig & gbl &1 IF I arena 3 Ut i Alseelt el wirer & aee adt 2 | Us-uld seftar
6l onfl @R Fxw &, e &, gt ot 3udt s B geol-fxor 3 qard & | ona b Ipel Yarid 3iiz 28 & sdsifors spEl Us cee SIe | eret
33 U3 adf got oit ursuf¥es U 3 IS Serds B A et AT AR ager a1 dt sieedt oirar 8, Afdbor 4@ o8 Fbel B gelldr 31 & | Bela? U 3IRT
@1 dwfeud Aot ok & | 31, Sieel, oftdl, offg Skt U5 Serrar 3weiett gid o, areml & fipone ust dwR seller w2 arr 3ome | s we B R
#AfORI < foro 3uzelt Ao | 213 Gwiler I grur oft wwar & | Bt bt owpll avware & dt 8, 20 sicen wdiz uelt & Xl s ol &) ser wf B3 dier
TeIR 3 3l 318 &, fSont e umell &f S 2l 21 amer & warer 9t Siedt IR it 31 Tl B AR-U Ble-Bi Areld Jolv| A8 Ulel s b o
BRISHG BloT| #AqDT DI sites-6, eror Bt areliep1-114 & sremrar aat & off o Bt feped sucwu 3, St ot urell #EKd 81 rRIRIfoe Tel T Ferer uz
itz ol sxarel ot 20T 3 ureft Bl e @ war war 3

IR @1 0¥ Ster-shtaet w2 fAudlT spR usar 31 s a1 Rt & opr ow @ Sk ) Sl 8 ar el ot B el 3 cer 8, as e a gerald A
20 2 o 21 afoiol, Wxcdl, AseIR, acdl &I forsn, yare Baft & o JERRg Iar el A2 e 21 A A s i A yderor B clior g aun
A 3 x-ud ddl, I B Sarel Yderol, Stel-Slidel @G dollol & et IR a1 Wil Rt anuer o) forifefa asvon oY s o1l 3, Afdsor s3r1
yaiolATel ol U2 5231 gsiel &l dardl ez &b o arasedt 2

HON. DEPUTY SPEAKER: The House stands adjourn to meet again at 5.45 p.m.
17.39 h
The Lok Sabha then adjourned till Forty-Five Minutes past
Seventeen of the Clock.

17.45 hours

The Lok Sabha re-assembled at Forty-Five Minutes past
Seventeen of the Clock.

(Hon. Deputy-Speaker in the Chair)
... Interruptions)
HON. DEPUTY SPEAKER: Shri Virendra Singh.
...(Interruptions)
SHRI MALLIKARIJUN KHARGE (GULBARGA): Sir, one minute. ...(Interruptions)

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY

AFFAIRS (SHRI M. VENKAIAH NAIDU): Hon. Deputy-Speaker, Sir, the entire country is eagerly looking to Parliament for discussion on drought. 2gmrz
3 2120 1 amren aga stz &) e wis i A s Rwer uz gaf A fore oitfer e e s 361 AGew o e amuvr oft fR ey Stas 8, smur S5t u2 X anufer ordf droft
anfee, exfdvor 3muds gy el 3tz rcer A aroer Agz ot Jnuol-3uol Yool I I B wi¥ I Sl GHI-GS Aal FITD Dol Ul &) D¢ AG AR Fict 3z Fodiol war [ &
aft 21 forrer uz dlierat w1 itent freron anféw) gy a3 3R Y1, ReR, dceen, walca, AaRIE, i FRKP2 FAGAST 32 Gana 3nfS 3o sPEt 3 Iz ust §) 23 swiflz



AT U2 53 A6 A domn won, B3t wdier wrea dt der & AW b $A AvE A sEdcTen dven @l ordl &) @S oft el st sfie Jfiforr dwar &) oreht wdt &
cior it ferfer dor a2 23 &, b2 ot ag qu 85 &, so1 uz 3791 ameed &1 var & stz 3y aror 3 ga oft & vax 8 ...(cerawer) sl 9wt @1 DI Farer oidf &, dor wifetemite @ Ao
it Sorarft Sz 3@ & Fp e @ awn &) Ya1 3) 59 & Al 3A ¥ DY, IA W asA b3, Yoze il B, Afvol 53 712E A s B aidl actel Jer, Bl e JEa & R aw
SITeT

Hon. Deputy-Speaker, Sir, I really appreciate your patience. The way the Members came up to your Table and then tried to do all these things
are not at all acceptable in Parliamentary democracy. This is totally unbecoming of Members of Parliament. I would request them to restrain from
doing this and allow the Parliament to function. Let us discuss and highlight the issues relating to drought across the country and get solutions from
the Government. That is my request to all the Members including my Congress friends. ...(Interruptions)

oft sifecrrelor @S9 12, sARI @I 389w vl ordl & [ 5 fAuw @l AD @ Bawerel of glol &) 3 el U2 a8 w26t DI Y ol 8l 20 2 [Bamsrer act ot 281 em)
1 M3 ol aIEdl § b amu A aga swsfiaan 31 JAaer ardl &, SRt sifar @ s e S &, orm 377 & arlien smercl 3 off 3if3er & o off s & 8, sesedide Rex
3 2al el @ &, dfdpor $31 #Hlt atdl 3 &) b3 3 wad & 75 & 331 A 3B &,... ()

o fiore b, # fos ol @2 %1 §) .. (o)
HON. DEPUTY SPEAKER: Please cooperate.
...(Interruptions)

SHRI MALLIKARIUN KHARGE : I am on my legs. ...(Interruptions) & sefifere sordY anfter avaen &) 308 vep & Rien &, &t ordf 8, Yo weon arcor ot &) Rieroft Rien
308 &, & 32 oft cenar &) sefifere ot oY o AR 3 4, Rl w1 72,000 avdts Fuen asst s s amuet aen Rven? snual awn e, 3¢ e & v gadl, v
oft ordl fom, M2 oft amu Rvzmrell Bt arer w2 &) anuar war.werdl. oft ol & g s 3 200-300 e va,wadl. e iz sual uia sue, g sue, 30 Fue @ 50 Huw
ar 100-200 rue fw) & @s 23 & v o deaet o fAda aga w2 3

HON. DEPUTY SPEAKER: All right.
...(Interruptions)

SHRI MALLIKARJUN KHARGE: He says that the behaviour of our Members is very bad. If he considers that the behaviour of our Members is very bad,
then their Government is the very worst. ...(Inferruptions)

HON. DEPUTY SPEAKER: The hon. Minister wants to respond.

...(Interruptions)
ot iz guas aveamr Ficf) (off 21en Avsor RBis) @ surcast adicw, & aaf 3 o=l as2 on 3@ 8) A a6 ween arsar & 5 sodiol Rearell & wor anw o &, Afdver 68 avar 3
Wlot-wlor A waera e &, 331 wrevr aal 3 i swer 32 &) sadl 2w o gen-awn e &, 321 u2 aal Gifen, 333 a=dl smer 32 &, srafds sodion & aal g & off, fibs & azif
aal 3 smer 33 3, A suel v fesurer B e & aaf 3 emer 33 3. (caawrer) ga aal won ae) &, @1 denan aidl won argd §)...(wwaumer)

17.49 hours
(At this stage Shri Deepender Singh Hooda and some other hon. Members came and stood on the floor near the Table).

(At this stage Shri Deepender Singh Hooda and some other hon. Members went back to their seats).

oft sifecreprlor =31 &3 amewt 2 o5 amuer fep=trell ¥ aty 3 a=n fven &) sorel fpemel! @1 72,000 wts Furn wait anw e @it w01 @1 $E3E Ye @A TP &6 P
@ 20 fven) s arcrrn v el Serar @@ (e ) A do ame, dia-dia 3 awill A ... (srerer) 1am on my legs. ...(Interruptions)

HON. DEPUTY SPEAKER: Let him finish.

... Interruptions)
off aiftcrorrstor T$9Y 1 Geral JIg @Y AWE fpen, G0l 31g W forw sareT war.war L. &, ucdter B fére Sena feem; MU SwEIGK 9 @Rl ga.. . (wweor)
HON. DEPUTY-SPEAKER: All right. The hon. Minister will reply on that.

... Interruptions)

off AfterpTelor WS 1 82 wiolal AU FeA 3w YrRifer B daa i & a6l sy aerofter e, off ailes swprae Sft & Bfieer & o uel, sxefiee 31 aas Bfee B
fore Feme @i ordf g€ (raener) 9 @18 ywenr drgen g, o a3t k.. . (e )

HON. DEPUTY-SPEAKER: That point is over. I had already given the ruling.
...(Interruptions)
SHRI MALLIKARIUN KHARGE: No, Sir...(Interruptions)

HON. DEPUTY-SPEAKER: Regarding the point raised by Shri Tarig Anwar, I had already given my ruling; and afterwards, you are raising it here. That



matter is over.

... Interruptions)
SHRI MALLIKARJUN KHARGE: Now, they want to become the champions of farmers! They are not doing anything to the farmers...( Interruptions)
HON. DEPUTY-SPEAKER: All right.

...( Interruptions)
SHRI MALLIKARJUN KHARGE: Such people are talking and we have to tolerate for that...(Interruptions)
HON. DEPUTY-SPEAKER: All right.

.(Interruptions)
SHRI MALLIKARIUN KHARGE: That is why, Sir...(Interruptions)
HON. DEPUTY-SPEAKER: Now, Shri Virendra Singh.

...(Interruptions)
17.51 hours

(At this stage, Shri Deepender Singh Hooda and some other hon. Members came
and stood on the floor near the Table.)

oft dreg Ris (arcXdl) & surezier oft, st A w2 aaf 8 3@ 2, oo et usd aig uz aal gé oY) & oo et B a1t adt Reraen A weon aisar & By fRoarer ag A, 220 A
a1 yrepfors amuat 3 fscron WiEer dren 3. (craurer) Biftrn Sft o us rarer sorn sz 531 9 Ran A &or At dae B el B AuffroEl uz snagnr aon daisd & o soi
g Sitel doit aifde s 545 @or aai goress 3 & afiz A 40 elor 3ods s u2 amagor ol aed F @ ol & arel, 3 arwa ol &, wg $od ol Aol a3y
«..(aenar) an eltor siedla ol dicfl B @rer soperor A @@ &, us A ana 2t @ @ar @ &, ol o sor el B Gar wst o, Wer 3 sia A Rrer w2 AN F, s arer @ A
g Hwl §) ... (caaurer)

3urearst #ABke, 3 U KT Wgoll aisa & [y Ro2ameil & e a1 Jenes! #on aam ugdell aifde,...(wauer) s o i aga ar aat g8, 1991 3§ e 9 § e i sa
aret @l e Abel § o Rozell G Feren w1 Aenuet Jont ao ugael aifde) ...(caermer) apft 2sd sft s 3 & R 72 sz s woll w6l s foen st 72 stz
@35 HUA woll AN fAven ot 33A e @A gan, dov o enar g3 ... (eraurer) S fodmer astl et @3 32 &, JstanT woll Fw ol g3, Wil 33T AW g3, Sl wall ST
ordl w3 28 &) 3 Piftren St ol xsdt ot 3 st siare areen g f dot 3 s S fe @t ww oot 31 Rt wrer g3 .. (eaumen) a8 o 32 au ot Gar 3 i o
qeals au ot e 3, ag ulderas sl 3 ol el of ag Gan S fsen &, Roanell & 2rsiza A ag Gan sen & 3 sta anuat aicdt 3 o) Rsarell @t e f@a wad siroft
aifde, safemn ag Ao ... (wrerer) 33! e i @) gan 3

Furezngr Sff, # ww @ weon aem § @ AW A RoAwil w1 S oo g §, AS $A arct w2 el A & R A Biften Sft dle wger sreft el B aal @ §
<. (crcaenror) sat el of feverrl 3 Roawer & a? @ et &, aH cler Wl 9 e @) e &) ol cllell @l Sil, A1 alie arsin B wel ool &Y il B sme A A ordl
ugaoE), févdma ugm: e & ary 3 aard 3 ...(caener) A ordl sierd & @ oS 3 fearer @1 aen awddiw 2t 3 4 8s & aer & wrae e 3R foerd &.....

3 e & s w8 Ae-ge B Ao &) el & e & e siveg o At & oiepea 3 321 uselt 331z o Sit @ v &, 36t Al @ dolel Sot @1 Bk sl IR
of fepen &, el sroer araents of oidl fven 2 iz & wa & v Je-ge &l 2w 3. (cmaurer) as ol sterd 3 R w1s alada St afes 3 ... x Roamor @ der sia ast domr &
it sord e 3t & o1 & owen &) ot dlerd) e2vr Ris @Y wwrelor A so1 coit 3 308 i Aorew A ol 263 B, cigAET WY sl Yown A orél ek e, oft Soltst Y asi Aorn
at aret w0t o) oprIer @t ast dorm At 308 #ft ordf 2ser 7w ...(aEmer) ast wier doon aifée? ...(=Krmer) Sit ... * @ A o uf¥ar 3 a1 e mifde, ...(wwIeT)
surezrer oft, ... * aner citasd 3, owftart aga ued Fem & orf ) ... (cuaurer) 3 sier dron wifge R am Aact 2l B @iz A wron Sat ol A, dldd o Asaoft 6t wrE
A it 2ron dat @01 6t sorrerT & &t 8 ... (wwEEner) sorch dist oitg adl A ag & fr v ala w1 Acr gl azl Aot &) ..(wwEnor) arich dist wad &) ... (wrener) sorb e 3 od
<rdl 8 Za1 3) a5 g1 &d ordl B .. (wwror) A Ac-ae B and @y F) ... (®ewor) UfSmfert B 2Ae @1 For et ool Ac-ae B @ w7 .. (REe) IS DS ugel BT
1S fpArer @i AT 30T 3 Al ST aST TRM TP 3) ... (Iawme) ... * Aot #s1RY as1 fvawer wE ol &) ... (cwewmar) acit 24 3 siie wfereror 3, d e &ar & Ry Hreron
aporrat 3 da1 W &, Soreht AT godil o 3r1ol forrel ordf Go1 e Ao, ... (waerer) A aen ard WY ... (cwer) A ETY guret Jid} @t geild! 3 &7 & soro! geiidt Sar §)
....( o)

sureerer aictca, Wiefl &t swftor aga wa & 2 3 ...(caener) af¥a azifer @t 50ai 2urer soren s 261 &) .. (wwemor) sf¥a afer 3 agwarch warc o 8t o &, ot wr ot A
dar ot archt atedt 3, ..(wmer) @ ot 3 dar Slor arcft 2mar, wiel, I anfe waet 35 A 40 ot 3 ot Axctt off; ...(FrEmer) Si std & fore aga wererctt dar waedt ef

JUIERIST AEIGRI, S AR A ugIcol B awrar Gor B s F ... (wraemor) & g1 @t @ ymfrsdr B e e Awdr § 5 By a2 3 gu ordl sen 8, 32 @ 3 gard ot
aaiadt 8t ancht 3 ...(mmer) A @eorzavs & aa wad 3 ... (o) o 3 3 i, & aiast # ol smen argar & ...(wrener) g, @R o ot dar &k 3, arer
yger 3 o gan 3, Afdver 312 ygor 3 @ ordf gan 3 ... (amer) s Rord Biften B w2 ol 3 ...(waEmen) et B ard wad 3 .. (@ener) dieren @ use
et 9% Rpen? ...(@raener) S dieren 2idr 8, olgs & ool A, af¥ert sgst wis gan, Sfu deren gan @ 321 AR g At scftor o df 3 ) ... () ..
geomrard, e sicft secftor 2 & ... (caener) i oft @ erer dar 3, A sfor auelt sacftr ot et 2, &, oo seftor 3 ) ... (o) sia ft B eren dar
3, it Rrer aicft Rorter goma secftor 341 2, arofta siielt sachior ordf 34 3 ...» G R ol doon e, ... (cwawror) Aot G St it Qs ovey, ¢ A B 57 i)
seroft arena & @2 ast ot e 3 B as uiar amer o, dif 2rer o aai 3w iz adt Rramell B xersictt A5 ot =1 @, ... (o) ¥ Biftrn afiz 2ger s ol 6t
Fporarcht B ot =1 ordl waor arey &) ...(caenor) & acren § R A Reamell & aa @ §) .. (awmer) A der fsarer @ fsara 3 ued & afiz gar cter Rsamer @1 Aa A
sttt &) ...(cerenor) & aen fpareil B ara w3Pi? .. (wemer) o so131 ag ol & e der &) ... (amer) wdf ot wa, wftreror, diag uz Rl & ez 35 Jarer gz



&A1 ol 9 @2 ADA 3 ...(caurer) 33 ar & e g snedt s Rifter @) ofdw, @ it oft Rearer 81, 9 73R aga @2 Q) ...(caumer) fearer 6 gererelt w1 @
wlor A sarel far 37 ... (crauer) s ara @) i wa Aewar §) ... (caerer) suest Sit, s PR EEA @ i vaads w & a1 7 swelt aga st wxEjE, et ard @
.. (CRrEIEITaT)

HON. DEPUTY SPEAKER: Whatever objectionable thing is spoken, that will be expunged.

... Interruptions)

HON. DEPUTY SPEAKER: Shri Virendra Singh will continue his speech tomorrow.

The House stands adjourned to meet tomorrow, the 10th December, 2015 at 11 a.m.

18.00 hours
The Lok Sabha then adjourned till Eleven of the Clock

on Thursday, December 10, 2015/Agrahayana 19, 1937 (Saka).
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